
IIIGH COI]RT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
@rereising powerr of Bar Council under Secdon 58 of the Advocates Ad, f96f )***

NOTIFICATION

lrfs3 t)-S 1 "lrrDtRGrLP Dated: >>. 08.2023
a

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nazia Nabi
D/O Gh. Nabi Ganaie
R/O Chandenrcena, Tehsil Pattan, District Baramulla, Pincode 19319t

vide Notification No.623 ol20224RG/LP Dated 27.05.2022 has been declared

as Absolute/Fina!.

By Order

Additioppl Registrar (Ad m.)

>v.os.2o2)d\\maffi\8
copy

1.
2.
3.

4.
5.

6.

7.

ruo.. 2 6l zP- 3q - RG/LP Dated:

forwarded to the: -

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the ofiicialwebsite.
lncharge Chief Librarian, High Cgrrt Wing Jammr.r/Srinagar for information
and also keeping record of the s6me.
Ms. Nazia Nabi, Advocate t

......for information and necessary aaion.

onal egNAd

Fltr

trar (Adm.)

I



2

HIGH COURT OFJAMMU & KASHMIR AI\[D LN)AKH AT SRINAGAR
@rercisiog powers of Bor Couocil under Soction 5E of the Advocatcs Act, l95f )***

NOTIFICATION

No: I lo GrLP Dated: >Y.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Mr. Ahmed Ubaid Ullah
S/O Asif Ali Najar
R/O Kishtwar, Shabeedi Mohalla Tehsil & District Kishtwar

vide Notification No. 569 of 2021/RG/LP Dated og.ozoo2t has been declared

as Absolute/Final.

By Order

Addi nal trar (Adm.)

no: 3619{ -9v RctLp Dated: YY.08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Kishtwar.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Kishtwar.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the offcialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Ahmed Ubaid Ullah, Advocate

......for information and necessary action.

dm.)
d'l/>

Additional s rar
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HIGII COURT OF JAMMU & I(ASIIMIR AI\D LADAKII AT SRINAGAR
@xercising powers of Bar Council under Section 58 of Oe Advocates Act, 196l)***

NOTIFICATION

No: lLqt GrLP Dated: Lt* 08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Earika Chib
D/O Varinder Singh
R/o H.No.240, Raipur Satwari, behind Gurdwara, Jammu cantt., Tehsil
Jammu South, District Jammu

vide Notification No. 452 oI2O2L/RG/LP Dated 05.06.202r has been declared

as Absolute/Final.

By Order

Ad I Registrar (Adm.)

/%Yeruo..3{tlz-9o - RG/LP Dated: 2r.08.2023
Copy forwarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, J&K High Court BarAssociation, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Earika Chib, Advocate

......for information and necessary action.

I Registrar (Adm.)Ad ona

,%i1 Y9
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HIGH COURT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
@rercising powen of Bor Couucil under Scction 5E of the Advocetes Act, l96f)***

NOTIFICATION

No: L z RG/LP Dated:LL. 08.2023

Provisiona! admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Mn Waseem Gul
S/O Ghulam Mohammad SoIi
R/O Azad Basti, Chanapora, Natipora, Srinagar

vide Notification No.843 Dated zt.w.zotg has been declared as

Absolute/Fina!.

By Order

aooiffnaI Registrar (Adm.)

Itlo.. i€t ft -.. rN RGTLP Dated: 2s-.gg.20rt
Copy fonrarded to the: -

1. Principal District and Sessions Judge, Srinagar.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, J&K High Court Bar Association, Srinagar.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Waseem Gul, Advocate

......for information and necessary action.

,%€r\

novI Registrar (Adm.)
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EIGH COURT OFJAMMU & KASHMIR AIYD LADAKII AT SRINAGAR
@rercisiog powetl3 of Bar Council uoder Secdoo 58 of the Advocates Act, 196l)

***

NOTIFICATION

No: I >12 RGrLP Dated:L t-. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour ot

Ms. Tahmeed Shamus
D/O Shams U Din Mir
R/O Langate Handwara, District Kupwara

vide Notification No. 532 oI2O2L/RG/LP Dated 08.06.2021 has been declared

as Absolute/Final.

By Order

Ad onaI Registrar (Adm.)

zff,\\"e

1

2
3

4
5

o

7

No:@RG/LP Dated: >>.08.2023
Copy fonrarded to the: -

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District BarAssociation, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.
Ms. Tahmeed Shamus, Advocate

......for informaUon and necessary action.

I trar Adm.)Ad tiona

rfufi"t
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HIGH COURT OF JAMMU & I(ASHMIR AIYD LADAKII AT SRINAGAR
@rercising pox,eE of Ber Couocil uoder Soctioo 5E of tbe Adyocat6 Act, 196l)

***

NOTIFICATION

No: 11 /RG'LP Dated:2108.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Mr. Mohammad Ismaiel Pir
S/O Ab Rashid Pir
R/O Anderhama Pir Mohalla, District Kupwara

vide Notification No.lOSE ol 2D2ttRGtLP Dated 14.09.2021 has been

declared as Absolute/Final.

By Order

Illo.' 3 L to-ld RG/LP Dated: 1->.08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Kupwara.
2. Secretary, Bar Councilof lndia, New Dethi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Kupwara.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Mohammad Ismaiel Pir, Advocate

......for information and necessary action.

AddrTfl2nI Registrar (Adm.)

z%r(qo

egistrar (Adm.)

ffi,a">
.l0rlitional n
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HIGH COURT OFJAMMU & I(ASIIMIR AND LADAKH AT SRINAGAR
@rerrcisiog powers of Bor council under Sscdon 5g of the Advocates Acq 196l)***

NOTIFICATION

No: 3/RG'LP Dated: >Y.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ovais Gulzar
S/O Gulzar Ahmad Shah
R/O New Colony Largam, Tehsil & District Shopian

vide Notification No.l642 Dated 12.09.2020 has been declared as

Absolute/Final.

By Order

Ad a I egistrar (A m.)

uo: ZSLuS- l{ RG/LP Dated: y> .08.2023
$

Copy forwarded to the: -

1. Principal District and Sessions Judge, Shopian.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District BarAssociation,Shopian.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Ovais Gulzar, Advocate

......for information and necessary action.

orruir" I Registrar (Adm.)

*nnta
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IIIGH COURT OF JAMMU & KASHMIR AIID LADAKH AT SRINAGAR
@rercising powene of Ber Counci! uoder Secdotr 5E of tbe Advocatcs Act, lg6f )***

NOTIFICATION

No: 'l zozrRGrLP Dated: at 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Saiful Islam Malik
S/O Lal Din Malik
R/O Lurgam Tral, Aripal, District Pulwama

vide Notification No.1l8) or 2D2ttRG/Lp Dated 15.09.2021 has been

declared as Absolute/Fina!.

By Order

ooS2
/%g$

al strar dm.)

IrIo.. j 6z-.Ut- Sf RG/Lp Dated: d.00.2029
Copy forwarded to the: -

1. Principal District and Sessions Judge, Pulwama.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District BarAssociation, Pulwama.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Saiful Islam Malik, Advocate

......for information and necessary action.

Ad{tional Registrar (Adm.)V zffittl
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HIGH COURT OF JAMMU & KASIIMIR AI\ID LADAKH AT SRINAGAR
@rercising powers of Ber Council onder Sscdoo 5E of the Advocates Act, 196l)***

NOT!FICATION

No: I
zcsU}

".dRGrLP
Dated: 2-"-08.2023

Provisional admission as an Advocate, granted under the Advocates

Ast, 1961 in favour ot

Mr. Vipul Kishore Sharma
S/O Jugal Kishore Sharma
R/O Khadta, Kishanpur, Tehsil- Dansal, DistrictJammu

vide Notification No.570 of 2D2ttRGtLP Dated 01.04202r has been declared

as Absolute/Final.

By Order

rUo..3 6r-fr.^ 6z RG4LP

Gopy fomarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for pubtication in the next issue of

Govemment Gazette.
4. President, J&K High Gourt BarAssociation, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the offtcialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Vipul Kishore Sharma, Advocate

......for information and necessary action.

egtstrar

AddQygl Registrar (Adm.)

Dated:>os.2o2s 9$Q

Ad onal

%r1
Adm.)



r0

HIGH COURT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
@rercising PoweF of Ber Councl! under Section 5E of the Advocates Act, l95l)***

NOTIFICAT!ON

No:l 28'RG/LP Dated:l-q 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Ms. Afshana Bashir
D/O Bashir Ahmad Dar
R/O Wadipora, Ompora, Tehsil & District Budgam

vide Notification No.447 of 2021lRG/Lp Dated 0s.06.202r has been declared

as Absolute/Fina!.

By Order

egistrar Adm.)

No: sL>j,>^ Lq RG/LP Dated: >\08.2023 Yl lL
Copy fowarded to the: -

Principal District and Sessions Judge, Budgam.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.
Ms. Afshana Bashir, Advocate

......for information and necessary action.

onal Registrar (Adm.)

AddilU2,r R

1

2
3

4
5

6

7

Ad

'%kf,\
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HIGH COTIRT OF JAMMU & KASIIMIR AI\D LADAKH AT SRINAGAR
@rercbing powers of Bar Couocil under Sectioo 5E of the Advocatca Act, 196l)***

NOTIFICATION

No: Deo 4rrt ,RGTLP Dated: !r. 08.2023
g

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Ms. Nusrat Maqbool
D/O Mohammad Maqbool Dar
R/o umer colony A Ladoora Rafiabad, Tehsil watergam, District
Baramulla

vide Notification No.757 or2o2ttRGILP Dated t2.w.2o2t has been declared

as Absolute/Final.

By Order

Registrar (Adm.)

No: 3620
1)

RG/LP Dated: >> .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Baramulla.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District BarAssociation, Baramulla.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Nusrat Maqbool, Advocate

......for information and necessary action.

dm.)

Addltiona\t/

Addi trar
t)

firl
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HIGII COURT OF JAMMU & KASHMIR AI\ID LADAKII AT SRINAGAR
@rerrcisiug powers of Bar couocit under secdon 5E of oe Advocatca Acg 196l)***

NOTIFICATroN

No: ld oln>t /RGrLP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 infavourof:

Ms. Asmat Riyaz
D/O Riyaz Ahmad Bhat
R/O Malyarporor lqbal Colony, Baramutla

vide Notification No.899 Dated 22.tt.zot9 has been declared as

Absolute/Final.

By Order

AdWTI Registrar (Adm.)

Illo.' 3t y1>- 71 RGILP Dated: >> .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Baramulla.
2. Secretary, Bar Councilof India, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Baramulla.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Asmat Riyaz, Advocate

......for information and necessary action.

egNtrar (Adm.)I

I

Additiona

.y "t
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IIIGH COURT OF JAIVTMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@rercising PoweB of Bar Council under Secdon 5E of tbe Advocates Act, f96l)

*rt*

NOTIFICATION

No: I b ,RG'LP Dated: vv.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Ms. Mahpara Nasir
D/O Nasir Ahmad Khan
R/O Keran Tehsil Keran, District Kupwara

vide Notification No604 oI2D2ltRGtLP Dated 05.07.2021has been declared

as Absolute/Final.

By Order

Ad aI strar Adm.)
wffiIllo.' 3l La -o7l RG/LP Dated: LL .(n.2023

Copy forwarded to the: -

1. Principa! District and Sessions Judge, Kupwara.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, District Bar Association, Kupwara.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the offcialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Mahpara Nasir, Advocate

......for information and necessary action.

Additionav I Registrar (Adm.)

tio
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HIGH COURT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
@rercising powers of Bar Council uoder Sec{ioo 5E of the Advocetcs Acg 196l)

***

NOTIFICATION

No: 9o3 ,RG/LP Dated: >Y .08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Mr. Naseer Ahmad Khan
S/O Sareer Ahmad Khan
R/O Uran Bua, Boniyar upper chandanwari, Tehsil Boniyar, District
Baramulla

vide Notification No.624 of 2022IRG/LP Dated 27.osao22 has been declared

as Absolute/Final.

By Order

Ad al Registrar (Adm.)
\,9ryfrNo: Z63oB-l{ Ro/LP Dated: ,L .08.2023

Copy forvarded to the: -

1. Principal District and Sessions Judge, Baramulla
2. Secretary, Bar Council of lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District BarAssociation, Baramulla.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Naseer Ahmad Khan, Advocate

......for information and necessary action.

trar (Adm.).q,lpional

#,rY"'
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HIGH COURT OFJAMMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@rercisiog poweE of Ber Comcil uoder Sectioo 58 of the Advocatcs Act, 196l)

***

NOTIFICATION

No: lSol )oPsrRGrLP Dated: ,-b.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Tabeen
D/O Bashir Ahmad
R/O Branwar, Chadoora, District Budgam

vide Notification No. 1167 oi 2D2URG Dated rs.09.202r has been declared

as Absolute/Final.

By Order

Ad tro strar dm.)

No: 3t316-Y) RGILP Dated: L> .(n.2023

Gopy forwarded to the: -

1. Principal District and Sessions Judge, Budgam.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Budgam.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammr.r/Sdnagar for information

and also keeping record of the same.
7. Ms. Tabeen, Advocate

......for information and necessary action.

e$stra

Mqo

I (Adm.)Additiona

MY,'
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EIGH COURT OF JAMMU & I(ASHMIR AI\[D LADAKH AT SRINAGAR
@rercislog powenl of Ber Counci! under Section 5E of the Advocates Act, l96f )***

NOTIFICATION

No: Lb"S o/nyb lRG/LP Dated: >r.. 08.2023
(

Provisiona! admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Mr. Syed Jahangir Taffiar
S/O Syed ?afrar Ahmad Geelani
R/O Kunnel Qazigund, Geelani Mohalla, Handwara, District Kupwara

vide Notification No.73l Dated t4.lt.2ot4 has been dectared as

Absolute/Fina!.

By Order

Ad I Registrar (Adm.)

No: 363>tt - 3t RctLp Dated: >> .oE.2o2g

Copy forwarded to the: -

/%l8l>9

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District BarAssociation, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the offcialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Syed Jahangi r T,aftar, Advocate

......for information and necessary action.

egistrar (Adm.)

1

2
3

4
5

6.

7.

AdditionaI

,%rq".v

Lfll
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HIGH COI'RT OF JAMMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@rercising powet! of Bar Cooncil uuder Secdoo 5E of tbe Advocetes Act, l95l)***

NOTIFICATION

No: llo6 ./ >v>tRGtLP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Akhtar Hussain
S/O lVahid Hussain Shah
R/O Nalrara Danger Pora, Tehsil Eidgah, District Srinagar

vide Notification No.l257 of 2021lRG rlated t6.tt.2o2t has been declared

as Absolute/Final.

By Order

nal Registrar (Adm.)

Itlo: 3(lL> - b1 RG/LP Dated: tt .08.2023

Copy fotwarded to the: -

1. Principal District and Sessions Judge, Srinagar.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, J&K High Court Bar Association, Srinagar.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Akhtar Hussain, Advocate

......for information and necessary action.

egrstrar (Adm.)

s2

ditiona I

Mut
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HIGH COURT OF JAMMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@rerrcising powers of Bar Counci! under Sscdoo 58 of tbe Advocates Act, l95l)***

NOTIFICATION

No: / oX )rr5 /RG/LP Dated: >r-. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Ms. Mehar Bali
D/O Ravinder Bali
RIO l2lC,II-Ext. Gandhi Nagar, Tehsil & DistrictJammu

vide Notification No.486 of 2o2ttRGILP Dated 07.062021has been declared

as Absolute/Final.

By Order

AdVP

no}12"

al Registrar (Adm.)

I\lo.' z6ho-Y1 RGILP Dated: >v .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof India, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, J&K High Court BarAssociation, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the ofiicialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Mehar Bali, Advocate

......for information and necessary action.

I Registrar (Adm.)

%y,
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HIGE COURT OFJAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
@rercbiog powers of Bar coooci, 

To;l*on sE of the Advocorca Act, 196l)

NOTIFICATION

No: ,RG'LP Dated: 2L.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Noveed Sanver Khan
S/O Talat Satver Khan
R/O Gohlad, Tehsil Mendhar, District Poonch

vide Notification No.65 0f 2022tRGtLp Dated 24,02.2022 has been declared

as Absolute/Final.

By Order

Ad o egistrar (Adm.)

No: \A.tqa -99 R6ILP Dated: 8?. .O1.ZOZS

Copy forwarded to the: -

Principal District and Sessions Judge, Poonch.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, Dstrict Bar Association, Poonch.
CPC e-Courts Hagh Court of J&K and Ladakh, Srinagar for uploading on
the ofiicialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Noveed Sarwer Khan, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

IAdditiona strar (Adm.)
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IIIGH COTJRT OF JAMMU & KASHMIR AI\[D LADAKH AT SRINAGAR
@rercising powers of Ber Council under Section 58 of the Advocates Act, 196l)***

NOTIFICATION

No: I pD IRGILP Dated: yY. 08.2023e

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mn Abdul Wahied
S/O Mohd Sharief
R/O Village Kalar Kattal, Tehsil Surankote, District poonch

vide Notification No36 of 2o22tRG/Lp Dated 23.02.2022 has been dectared

as Absolute/Final.

By Order

ao9lnaI Registrar (Adm.)

No: Zl\t6.1\ RGILP Dated: >v .08.2023 v>

Copy forwarded to the: -

1. Principal District and Sessions Judge, Poonch.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District BarAssociation, Poonch.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the ofiicialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Abdul Wabied, Advocate

......for information and necessary action.

lional Registrar (Adm.)

H

Ad

%I>t



2l

EIGH COURT OF JAMMU & KASHMIR AIYD LADAKH AT SRINAGAR
@xercislng poweB of Bar Councll under Section 5E of the Advocates Acf, l!l6f )***

NOTIFICATION

No: tll" 4>ootRGrLP Dated: t >.08.2023

Provisiona! admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Ms. Swarcha Mahajan
D/O Satinder Gupta
R/O Near Old Bus Stand, District Rajouri

vide Notification No640 of 2021/RG Dated 0s.07.2021has been declared as

Absolute/Final.

By Order

Ad tiona Regstrar (Adm.)

Itlo.' 6 36 tr- RGILP Dated: yt .08.2023

copy

1.
2.
3.

4.
5.

o.

7.

forvarded to the: -

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.
Ms. Swarcha Mahajan, Advocate

......for information and necessary action.

tional Registrar (Adm.)Add

My v)
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ITIGH COI'RT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
@rercising powers of Bar Couocit uoder Sectior 58 of the Advocates Act, 196l)***

NOTIFICATION

No: )Or} ,RG'LP Dated: vY.08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 infavourot

Ms. Bisma Gull
D/O Gull Mohamad Sheikh
R/o Allie Koocha, Hergam, Taing Mohalla, Tehsil & District shopian

vide Notification No.lllt Dared 10.0r.2020 has been declared as
Absolute/Final.

By Order

Ad

1

2
3

4
5

6

7

tto: )13?> - fl RG/LP

Copy foruarded to the: -

Principal District and Sessions Judge, Shopian.
Secretiary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District BarAssociation Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Bisma Gull, Advocate

......for information and necessary action.

egistrar (Adm.)

dif,ional Registrar (Adm.)

oM, /g6ir7"l

AdditionaI qI4
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HIGH COTIRT OFJAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@relpising powers of Bar Counci! under Scction 5E of the Advocates Act, 196l)***

NOTIFICATION

Noz lB>4nr> ,RG'LP Dated: >h 08.2023
v

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Syed Darakshaw Irm
D/O Syed Mushtaq Ahmad Buckharie
R/O Muqam Piran, Boniyar, District Baramulla

vide Notification NoilO8 of 2021lRG Dated 14.w.2021has been declared

as Absolute/Fina!.

By Order

Additional1/Registrar (Adm.)
'r^61Illo.' 3t Bo -84 RGILP Dated: ?l .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Baramulla.
2. Secretary, Bar Gouncilof India, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District BarAssociation, Baramulla.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the offcialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Syed Darakshaw lrm, Advocate

......for InformaUon and necessary action.

Addition istrar (Adm.)v a eg

%1
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HIGH COURT OF JAMMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@rercisirg powers of Bar Council uuder Section 5E of the Advocotca Act, 196l)***

NOTIFICATION

No: l3 )-B TRGTLP Dated: >\ 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Ms. Humerah Firdoos
D/O Firdoos Ahmad Bisati
R/O Kupwara, Bumhama, Momin Abad, District Kupwara

vide Notification No.l024 of 2021/RG Dated t4.W.2O2l has been declared

as Absolute/Final.

By Order

^dv /%\"'
al Registrar dm.)

IYo.' ) bee- I f RGILP Dated: >>.0E.2023

Copy fowarded to the: -

1. PrincipalDisfrict and Sessions Judge, Kupwara.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazefte.
4. President, District Bar Association, Kupwara.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Humerah Firdoos, Advocate

......for information and necessary action.

Registrar (Adm.)Additiona

,%rP
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HIGH COIJRT OF JAIUMU & I(ASHMIR AIYD LADAKH AT SRINAGAR
@rercisiog powen of Bar councit under secton 5g of tbe Advocatcs Act, 196l)***

NOTIFICATION

No: L\q .l )'r"\ /RGrLP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 infavourof:

Mr. Fida Hussain Wani
S/O GulzarAhmed Wani
R/O Village Gool Tehsil Gool, District, Ramban

vide Notification No.461of 2021/RG Dated 26.01.2021has been declared as

Absolute/Final.

By Order

Ad rona I Registrar (Adm.)

D
Ivo.. )l\q l- 7o\ RG/LP Dated: Yv .08.2023

Copy fotwarded to the: -

1. Principal District and Sessions Judge, Ramban.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Ramban.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Fida Hussain Wani, Advocate

......for information and necessary action.

egistrar (Adm.)

%y"\
Additional
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HIGH COURT OFJAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rercising powers of Bar Council under Section 5t of the Advocates Act, 196l)

**rt

NOTIFICATION

No: lf,+ - ,RGTLP Dated:11 . 08.2023

Provisional admission ?s €rrr Aclvrrcate, granted under the Advocates

Act, 1961 in favour of:

Ms. Jasia Jeelani
D/O Ghulam Jeelani Lanker
R/O Shamshipora Vehil, Shah Mohalla, District Shopian

vide Notification No.449 Dated W.12.2020 has been declared as

Absolute/Final.

By Order

Addition Regis rar (

ffi;a
Adm.)

#:(t
Gopy

1.
2.
3.

4.
5.

o.

7.

ror 34 3 a-)- 3a Ra/LP Dated:zt .oo.zo2g

forwarded to the: -

Principa! District and Sessions Judge, Shopian.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District BarAssociation, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the offtcialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Jasia Jeelani, Advocate

......for information and necessary action.

istrar (Adm.)Addition

13 ,%;\r)o2x
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HIGH COI.IRT OF JAMMU & KASIIMIR AIYD LADAKH AT SRINAGAR
@rercising powers of Bar Couocil uoder Section 58 of the Advocates Act, 196l)***

NOTIFICATION

No: lrr >ovl lRG/LP Dated: >>. OB.20Z}

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favourof:

Mr. Sharaz Ahmed
S/O Karam Dad
R/O Bhatidhar, Tehsil Mendhar, District poonch

vide Notification No.t7sl Dated 18.03.2020 has been declared as
Absolute/Final.

By Order

Ad egi )I

No: ?llo .t- il RGILP Dated: >> .08.2023

Copy fonrarded to the: -

1. Principal Disfict and Sessions Judge, poonch.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Poonch.5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mn Sharaz Ahmed, Advocate

......for information and necessary action.

I Registrar (Adm.)

uqf

I

Add

(Ar lt

[rI
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HIGH COURT OFJAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rercising powers of Bar Counci! uoder Socdoo 5E of the Advocates Act, 196l)***

NOTIFICATroN

No: tttt.h'L) rRGrLP Dated: v>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Ms. Farhat Nabi Butt
D/O Gh.Nabi Butt
R/O Ward No.S, House No39 Ganie Mohalla, District Kishtwar

vide Notification No474 of 2021/RG Dated 29.09.2021has been declared as

Absolute/Final.

By Order

Ad o egrstra Adm.)

4,tNo: )6lt>- /9 RGILP Dated: \:> .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Kishtwar.2. Secretrary, Bar Councilof lndia, New Dethi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Kishtwar.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the offcialwebsite.
6. Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Farhat Nabi Butt, Advocate

......for information and necessary action.

Additional Regis

9L/
trar (A

v
.)
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HIGH COURT OFJAMMU & KASHMIR AI\ID LADAKH AT SRINAGAR
@rercislog Powen of Ber Council under Soction 5E of the Advocatcs Act, 196l)***

NOTIFICATION

No: JLt**tt rRGrLP Dated: t>.08.2023
V

Provisional admission as an Advocate, granted under the Advocates

Ast, 1961 in favour of:

Mn Sandeep Singh Chib
S/0 Sagar Singh Chib
R/O Village Palli Panchayat (DemoteB), Tehsil & District Ramban

vide Notification No652 of 2021/RG Dated os.o7.2ozl has been declared as

Absolute/Fina!.

By Order

Ad trona egistrar (Adm.)I

Itto.' )ilw - ,+ RG/LP Dated: L> .08.2023

Copy fotwarded to the: -

Principal District and Sessions Judge, Ramban.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Ramban.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the offcialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sandeep Singh Chib, Advocate

......for information and necessary action.

ffio
1.
2.
3.

4.
5.

6.

7.

tAd rona egistrar (A .)
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IIIGH COURT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
@rercising powers of Bar Courcil under Soction 58 of the Advocates Acg 196l)***

NOTIFICATION

No: Y ,RG/LP Dated: H'.08.2023

Provisiona! admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Mr. Harman Khorana
S/O Sadeev Singh Khorana
R/o 186 A/I), Green Belt Parlq Gandhi Nagar, Tehsil & District Jammu

vide Notification No.5t2 of 202L!RGILP Dated 03.07.2021has been declared

as Absolute/Final.

By Order

Add on egistrar (Adm.)

/2-q'Illo: >8 -3{ RG/LP Dated: >> .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, J&K High Court BarAssociation, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Harman Khorana, Advocate

......for information and necessary action.

I Adm.Add ona eglstrar (
)

)
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IIIGH COTIRT OF JAMMU & I(ASHMIR AI\[D LADAKH AT SRINAGAR
@rercising powers of Bar Council under Sectioo 5E of tbe Advocates Act, 196l)***

NOTIFICATION

Noz luti *l m* rRGrLP Dated: *.08.2023
(

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favourof:

Ms. Sumara Javid Khan
D/OJavid Ahmad Khan
R/O Sail Chursoo Awantipora, District Pulwama

vide Notificatlon No.1349 of 2021/RG Dated l7.tt.zo2l has been declared

as Absolute/Final.

By Order

Additiona

Ino.' \BD6 - ql RG/LP Dated: >> .08.2023

Copy fonrarded to the: -

1. Principal District and Sessions Judge, Pulwama.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President,Distdct BarAssociation,Pulwama.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading 9n

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Sumara Javid Khan, Advocate

......for information and necessary action.

twsk&ff;.)

Addiriona'ffi**ffii
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HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rencisiog powers of Bar Cooncil under Soction 58 of the Advocares Act, 196l)***

NOTIFICATION

No: I ,RG'LP Dated: . 08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Mirza Saaib Beg
S/O Farooq Qadir Beg
R/O House Number 9, Bait [Il Salam, Sarnal, District Anantnag

vide Notification No.l299 of 2021lRG Dated t6.tt.2o2t has been declared

as Absolute/Fina!.

By Order

Additiona I

W
trar (Ad

\uo: )(lqq- {r RG/LP Dated: >> .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Anantnag.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Anantnag.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for informaffon

and also keeping record of the same.
7. Mr. Mirza Saaib Beg, Advocate

......for information and necessary action.

istrar (Adm.)

#,W
Addition
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HIGH COURT OF JAMMU & I(ASEMIR AI\D LADAKH AT SRINAGAR
(Erercisirg Powenr of Bar Counci! uoder Sectior 58 of the Advocates Act, 196l)

***

NOTIFICATION

No: /J >t J>t> ,RGTLP Dated: >''. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mudasir Qadir
S/O Gh. QadirHajam
R/O Surasyar, Hajam Mohlla, Tehsil Chadoora District Budgam

vide Notification Nol517 of 2021/RG Dated 17.12.2021 has been declared

as Absolute/Fina!.

By Order

Additiona tr )ts'No: 35'15> -51 RG/LP Dated: v> .08.2023

Copy foruvarded to the: -

1. Principal District and Sessions Judge, Budgam.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, DistrictBarAssociation, Budgam.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Mudasir Qadir, Advocate

......for information and necessary action.

istrar (Adm.)Additio

%qo

or (
r)
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HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rercisiog powers of Bar Couocil under Scctioo 58 of the Advocates Act, t96l)***

NOTIFICATION

No: ,>v ta ,RG'LP Dated: >t".08.2023

Provisional admission as an Advocate, granted under the Advocates

Ast, 1961 infavourof:

Ms. Rehana Manzoor
D/O Manzoor Ahmad Lone
R/O Garoora New Lone Mohalla District Bandipora

vide Notification No.llfi) of 2021/RG Dated t4.og.zozt has been declared

as Absolute/Fina!.

By Order

Additiona

IUo.' ltl6o - 14 RG/LP Dated: >> .08.2023

Copy fonrarded to the: -

1. Pfincipal District and Sessions Judge, Bandipora.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District BarAssociation, Bandipora
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the offtcialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Rehana Manzoor, Advocate

......for information and necessary action.

Reeistrar (Adm.)

w/qE"

Additional Reg[strar (Adm.)
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HIGH COURT OF JAMMU & I(ASHMIR AIYD LADAKH AT SRINAGAR
@rercisiog powers of Bar Councit under Sectior 58 of the Advocares Act, l95l)***

NOTIFICATION

No: / >t ,RG'LP Dated: >>.08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Atish Singh
S/O Arjun Singh
R/O Chandwa, Tehsil Katra, District Reasi-1t2320

vide Notification No.27 or 2o22tRGtLp Dated 23.02.2022 has been declared

as Absolute/Final.

By Order

Additiona R

ruo.. )6V 6e- ?t RG/LP Dated: *.08.2023
Copy forwarded to the: -

1. Principal District and Sessions Judge, Reasi.
2. Secretary, Bar Councilof lndia, New Dethi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Reasi.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Atish Singh, Advocate

......for information and necessary action.

w"w8

Additiona r (Adm.)Wnst
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HIGH COI.'RT OF JAMMU & KASHMIR AI\ID LADAKH AT SRINAGAR
@rcrcising powcrr of Bar Councit under Scction 5t of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: /3 >l Jv>I/RG/LP Dated: >r-.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Yasser Sultan Shan
S/O Mohd. Sadiq Shan
R/O Gool, Moila, Tchsil Gool, District Ramban

vide Notification No.675 of 2021/RG Dated 05.07,2021has been declared as

Absolute/Final.

By Order

Additional R t r (Adm.)

No: t6?t€- Eg RG/Lp Dated: >> .oo.2o2g
t,

v

forwarded to the: -

Principal District and Sessions Judge, Ramban.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Ramban.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Yasser Sultan Shan, Advocate

......for information and necessary action.

copy

1.
2.
3.

4.
5.

6.

7.

Additional '"'8*W
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HIGH COURT OF JAMMU & KASIIMIR AIYD LADAKH AT SRINAGAR
@xcrcising powcrs of Bar Council undcr Scction 58 of thc Advocotcs Act' 196l)

***

NOTIFIGATION

No: t)>t 4rnrRGlLP Dated: w.08.2023
(l

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Inam Ul Haq
S/O Ab Majeed Dar
R/O Chanibal Singhpora, Tangpora, Astan Mohalla, District Baramulla

vide Notification No.1318 of 202ltRG Datcd 16.ll.202l has been declared

as Absolute/Final.

By Order

Additiona r (Adm.)

No: 3698V- 1t RG/Lp Dated: >>.oa.zozs tt
forwarded to the: -

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr.Inam Ul Haq, Advocate

......for information and necessary action.

trar (Adm.)

I Rcsilr
hrvl

copy

1.
2.
3.

4.
5.

6.

7.

I
Additional

*,Tqn
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HIGH COI.'RT OF JAMMU & I(ASHMIR AIYD LADAKH AT SRINAGAR
(Ercrcising powers ofBer Council undcr Section 5E ofthc Advocates Act, 196l)

***

NOTIFICATION

No: l) yt A.v>tRGlLP Dated: D'. 08.2023
a

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Akash Singh
S/O Ranjeet Singh
R/O Channi, Jakh, Tehsil Vijaypur, District Samba

vide Notification No.1464 oI2O2ltRG Dated 16.12.2021 has been declared

as Absolute/Final.

By Order

AdditionaI Registrar
6&

(Adm.)

Mff$IUo.. .ZAt/l)- - 7, RG/LP Dated:A .oe.zozs /
forwarded to the: -

Principal District and Sessions Judge, Samba.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Samba.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Akash Singh , Advocate

......for information and necessary action.

copy

1.

2.
3.

4.
5.

6.

7.

trar (Adm.)IAdditiona

ryqa
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcrs of Bar Council undcr Scctiotr 5E of thc Advocetes Act, 196l)

:t**

NOTIFICATION

No l)l* 4r* /RG/LP Dated: y>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Akshay Deep Parihar
S/O Anil Kumar Kotwal
R/0 Gatha, P/O Udrana, Tehsil Bhaderwah, District Doda

vide Notification No.4E4 of 2021lRG Dated 29.03.2021has been declared as

Absolute/Final.

By Order

No: 26

Additional R

copy

1.
2.
3.

4.
5.

6.

7.

too - oft RG/LP Dated: >v.08.2023

forwarded to the: -

Principal District and Sessions Judge, Bhadenrah.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Doda.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court \Mng Jammu/Srinagar for information
and also keeping record of the same.
Mr. Akshay Deep Parihar, Advocate

......for information and necessary action.

AdditionaI Rcgiptra
w

r(Adm.
>5
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IIIGH COURT OFJAMMU & KASHMIR AI\TD LADAKH AT SRINAGAR
(Ercrcising powcn ofBar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: I >3 /RGTLP Dated: >r.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Hilal Ahmad Bhat
S/O Mohd Yousuf Bhat
R/O Marhama, Kobipora, Bijbehara, District Anantnag

vide Notification No.1307 oI202llRG Dated 16.11.2021has been declared

as Absolute/Final.

By Order

AdditionaI Rceistra'w r (Adm.

no: 319o8- /{ RG/LP Dated: >> .08.2029

Copy forwarded to the: -

1. Principal District and Sessions Judge, Anantnag.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, District BarAssociation,Anantnag.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Hilal Ahmad Bhat, Advocate

......for information and necessary action.

trar (Adm.)Additiona I

W /wa
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HIGH COIIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rerrcising powen of Bar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: t3r4 a/ nv\ rRGrLP Dated: >h 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Gosiya Jan
D/O Gh Ahmad Bhat
R/O Tazova, Sopore, Hanji Pora, Khoie, District Baramulla

vide Notification No.l02l of 2021/RG Dated 14.09.2021 has been declared

as Absolute/Final.

By Order

Additiona rar

Copy forwarded to the: -

1. Principal District and Sessions Judge, Baramulla.
2. Secretary, Bar Council of lndia, New Delhi.
3. Manager, Government Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, District Bar Association, Baramulla.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the ofiicialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Gosiya Jan, Advocate

......for information and necessary action.

,W"

Additional Reeistrar (Adm.)@ #g'>
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HIGH COURT OF JAMMU & I(ASHMIR AI\[D LADAKH AT SRINAGAR
(Excrcising pox,cnr ofBar Council undcr Scction 58 ofthc Advocetcs Aci f96l)

***

NOTIFIGATION

No: /33o ^lmA /RG/LP Dated: ,->.08.2023
v

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Anurag Bakshi
S/O Ajay Bakshi
R/O H.No.23, Extn.-2, Subash Nagar, Tehsil & District Jammu

vide Notification No.444 of 2021/RG/LP Dated 05.06.2021has been declared

as Absolute/Final.

By Order

Additiona r (Adm.)I csistrawM\f

copy

1.
2.
3.

4.
5.

o.

7.

Itlo.' Vl -8, RG/LP Dated: >>.08.2023

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Anurag Bakshi, Advocate

......for information and necessary action.

r (Adm.)

ryfl)
Additional ""W
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HIGH COTTRT OF JAMMU & KASHMIR AIYD LADAKH AT SRINAGAR
(Erercising powcrs ofBar Council under Scction 58 ofthc Advocatcs Act' 196l)

***

NOTIFICATION

No: I /RG/LP Dated: >>. 08.2023t

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nitika Verma
D/O Madan Lal Verma
R/O W.No.S Payan, Tchsil Maira Mandrian, District Jammu

vide Notification No.640 of 2O22|RG/LP Datcd 30.05.2022 has been declared

as Absolute/Final.

By Order

Additional R

IVo.. ,c{l> - U Rc/Lp Dated: >L.08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Government Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, J&K High Court Bar Association, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the offtcialwebsite.
6. lncharge Chief Librarian, High Gourt Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Nitika Verma, Advocate

......for information and necessary action.

csistrar (Adm.)

W6rP

Additional Registrar (Adm.)

w /%1\^

.,

l
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HIGH COI'RT OF JAMMU & I(ASHMIR AI\TD LADAKH AT SRINAGAR
@rerrcising powcris of Bor Courcil under Scction 58 of the Advocatcs Acg l96t)

***

NOTIFICATION

No: /33 > ^/ >rltRGrLP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Vishali Magotra
D/O Kasturi Lal Magotra
R/O H-No- 132, Patoli Magotrain, Tehsil & DistrictJammu

vide Notification No.54l of ZO2I|RGILP Dated 08.06.2021 has been

declared as Absolute/Final.

By Order

Additional R

IUo: 36Sqo. q+ RG/LP Dated: r-v.08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, J&K High Court Bar Association, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Vishali Magotra, Advocate

......for information and necessary action.

esistrar (Adm.)

w 6rP

Additional Rceistrar (Adm.)

aIL Afrq",
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HIGH COI.IRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Drcrcising powers ofBer Council undcr Scctioo 58 ofthe Advocatcs Act, l95l)

***

NOTIFICATION

No: /))] "l -D /RG/LP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mubashir Nazir Makroo
S/O Nazir Ahmad Makroo
R/O Eidgah, Bijbehara rGazi Colony, District Anantnag

vide Notification No.l28l of 2021lRG Dated 16.ll.202l has been declared

as Absolute/Final.

By Order

Additional eglstra

ps; 36svB - fs RG/LP Dated: >, .08.2023 w
r (Adm.)

$EIY'
copy

1.
2.
3.

4.
5.

o.

7.

forvarded to the: -

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mubashir Nazir Makroo, Advocate

......for information and necessary action.

Additional Rcgistrar (Adm.)w ghTtfA
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HIGII COURT OF JAMMU & KASHMIR AI\[D LADAKH AT SRINAGAR
@tercising powcr! of Bar Council undcr Section 5E of thc Advocatcs Act 196l)

***

NOTIFICATION

No: /3jr *lnrl ,RGTLP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mehraj Ud Din
S/O Peer Gh. Nabi
R/O Pcer Mohallah, Dadasara, Tehsil Tral, District Pulwama

vide Notification No.972 of 2022!RG/LP Dated 27.07.2022 has been declared

as Absolute/Final.

By Order

AdditionaI rst

Ato; 3eST6.4 RcliLp Dated: ,+-.08.2023

forwarded to the: -

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Counci! of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mchraj Ud Din, Advocate

......for information and necessary action.

rar (Adm.)

m"l
copy

1.

2.
3.

4.
5.

6.

7.

Additional R"w.*;mi
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HIGH COI.'RT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
@xcrcising powcnr of Bar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: /3jf 1^'y ,RGTLP Dated: w. 08.2023
U

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Nlr.T.akir Ali Malik
S/O Ali Mohammad Malik
R/O M.Chogal Handwara, Malik Mohalla, Handwara, District Kupwara

vide Notification No.ll64 oI 202llRGlLP Dated 14.09.2021 has been

declared as Absolute/Final.

By Order

Additional Rcgistrar (Adm.)

*.oo.2o2s Y ffi07'tAro.' 3t561- tt RG/LP Dated:

copy

1.
2.
3.

4.
5.

6.

7.

fonrarded to the: -

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Zakir Ali Malik, Advocate

......for information and necessary action.

Additional^Registra r (Ad m.)

W ?,Ttf)
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HIGH COURT OF JAMMU & KASHMIR AI\ID LADAKH AT SRINAGAR
@xcrcising powerc of Bar Council under Scction 5t of thc Advocotca Act' 196l)

***

NOTIFICATION

No: /3) C lxfi /RG/LP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms.Indu Pangotra
D/O Girdhari Lal Pangotra
R/O Garh Mandi, Tchsil & District Samba

vide Notification No.59l of 2021lRG Datcd 05.07.2021has been declared as

Absolute/Final.

By Order

Additional Rcgistrar (Adm.)

tto: )CS4> -*'ol RG/LP Dated: >r.08.2023

forwarded to the: -

Principal District and Sessions Judge, Samba.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Samba.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Indu Pangotra, Advocate

......for information and necessary action.

W ,%(1Y'
copy

1.

2.
3.

4.
5.

o.

7.

strar (Adm.)

g,lEf
Additionffi
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HIGH COURT OF JAMMU & KASHMIR AI\[D LADAKH AT SRINAGAR
@rercising powcrc of Bar Council undcr Scction 58 of thc Advocatcs Act, 196l)

*tt*

NOTIFICATION

No: ,33? 4^>l /RGTLP Dated: ),!.08.2023
U

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Avinash Singh
S/O Vijay Kumar
R/O V.P.O Langer, Tehsil Nowshera, District Rajouri

vide Notification No.435 of 2021IRG/LP Dated 05.06.202f has been declared

as Absolute/Final.

By Order

copy

1.
2.
3.

4.
5.

6.

7.

Additional Reeistrar (Ad m.)

Dated: -* .oo.2o2rW- NNo: 3LS8o'17 RG/LP

fonrarded to the: -

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi.
Manager, Govemmeht Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Avinash Singh, Advocate

......for information and necessary action.

Addi egrstrar (Adm.)

,yiq^
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcrs of Bar Council undcr Scction 58 of thc Advocatcs Actr 196l)

***

NOTIFICATION

No: /3)f -/-r) /RG/LP Dated: *.08.2023
U

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Ishfaq Nazir
S/O Nazir Ahmad Bhat
WO Awanecra 7-alnapora, Bagdar Mohalla, Tehsil Zainporu, District
Shopian.

vide Notification No.StS oI2O2llRGtLP Dated 03.07.2021has been declared

as Absolute/Final.

By Order

Additiona
,,,)

IUo.' USgg - 15 RG/LP Dated: >> .08.2023

Rcgistrar (Adm.)

@ ,y.Iq
Gopy

1.

2.
3.

4.
5.

o.

7.

fowarded to the: -

Principal District and Sessions Judge, Shopian.
Secretary, Bar Councilof India, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ishfaq Nazir, Advocate

......for information and necessary action.

strar (Adm.)
^dditi:ffyf3isi

%q'>



5r

IIIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcn of Bar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFIGATION

No: /3)r 1 >r> ,RG/LP Dated: *.08.2023
(

Provisiona! admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Aamir Ishtiyaq Malik
S/O Ishtiyaq Ahmad Malik
R/O Dadipora, District Kulgam

vide Notification No.1010 of 2021lRG Datcd 14.09.2021 has been declared

as Absolute/Final.

By Order

Additional Registrar (Adm.)

No: 3tS?6 -( o9 RG/LP Dated: >> .08.2023

forwarded to the: -

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aamir Ishtiyaq Malik, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

wffio
copy

1.
2.
3.

4.
5.

o.

7.

tu%y)
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HIGH COURT OF JAMMU & I(ASHMIR AI\[D LADAKH AT SRINAGAR
(Ererrising powers of Bar Council undcr Scction 58 of thc Advocates Act, 196l)

***

NOTIFICATION

No: l3l"a/uvl /RG/LP Dated: >>.08.2023
(/

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sanjeet Kumar
S/O Chuni Lal
R/O Bcllana Jodhpur, Tehsil & District Doda

vide Notification No.947 Datcd 22.11.2019 has been declared as

Absolute/Final.

By Order

Additional R^cgistra r (Adm.)

Dated: w-.os.2o2s W ffi*No: 3L 6"1. lt RG/LP

forwarded to the: -

Principal District and Sessions Judge, Bhaderwah.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Doda.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sanjeet Kumar, Advocate

......for information and necessary action.

Gopy

1.

2.
3.

4.
5.

6.

7.

Additional Rceistra r (Adm.)

M *ffi1)
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HIGH COIIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Erercising powcn of Bar Council undcr Scction 58 of thc Adyocatcs Act, 196l)

***

NOTIFICATION

No: t|h t ,lny) /RG/LP Dated: >>.08.2023
V

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Mr. Adil Bashir Bhat
S/O Bashir Ahmed
R/O Village Southa, Kellar Tehsil Bhalla, District Doda

vide Notification No.439 of 2021IRG/LP Dated 05.06.2021 has been declared

as Absolute/Final.

By Order

Additiona

No: 3l (tt'll RG/LP Dated: >+ .08.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Bhadenrah.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Doda.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Adil Bashir Bhat, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

I Rpgistrar (Adm.)wffi'

Additional Registrar (Adm.)tuffia
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HIGH COURT OF JAMMU & KASHMIR AT{D LADAKH AT SRINAGAR
@xcrcising powcns of Bar Council undcr Scction 58 of thc Advocatcs Act, l95l)

***

NOTIFICATION

No: t5,rv4 n>\ ,RGTLP Dated: Y>.08.2023
U

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Pooja Gupta
D/O Raman Gupta
R/O II.No.803, L.No.l2, Shakti Nagar, Jammu

vide Notification No.l093 Datcd 10.01.2020 has been declared as

Absolute/Final.

By Order

Additional Registrar (Adm.)

1

2
3

4
5

6

7

Itlo.' 3t(L- )+ RGILP Dated: >> .ol.2o2g

Copy forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretiary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPG e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the ofiicialwebsite.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Pooja Gupta, Advocate

......for information and necessary action.

onal istrar (Adm.)

%m*

Additi

w
cg

)t
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HIGH COIIRT OF JAMMU & KASHMIR AI\D LADAKII AT SRINAGAR
@rcrcising powcrs of Bar Council undcr Scction 58 of the Advocatcs Act, 196l)

***

NOTIFICATION

No: /3 D4 -'> /RG/LP Dated: vv.08.2023
a

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Monika Devi
D/O Karan Singh Bali
R/O Muthlal, Mohalla Sunari Ukhral, Tehsil Pogal Paristhan District
Ramban

vide Notification No.l043 Dated 09.0f .2020 has been declared as

Absolute/Final.

By Order

Additiona trar (Adm.)

ffivi
l

tto: 3&8:E RG/LP Dated: W.O&.ZOZS

forwarded to the: -

Principal District and Sessions Judge, Ramban.
Secretary, Bar Gouncilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Ramban.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uptoading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Monika Devi, Advocate

......for information and necessary action.

copy

1.

2.
3.

4.
5.

o.

7.

Additional Registrar (Adm.)w %lf
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HIGH COI'RT OF JAMMU & KASHMIR AIID LADAKH AT SRINAGAR
(Erercisiog powcn of Bar Council undcr Scction 58 of thc Advocetcs Act, 196l)

***

NOTIFICATION

No: /3har 4 n>t /RG/LP Dated: >>. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ajay Kumar
S/O Puran Chand
R/O Ward No.3, Changran, Tehsil & District Kathua

vide Notification No.l739 Dated 18.03.2020 has been declared as

Absolute/Final.

By Order

Additional Registrar (Adm.)

w P"ar
Gopy

1.
2.
3.

4.
5.

6.

7.

No: 266Y4 - 3{ RG/LP Dated: >v .08.2023

forwarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ajay Kumar, Advocate

......for information and necessary action.

Additiona Re

@
grstrar (Adm.)

Niz
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IIIGH COURT OF JAJVIMU & KASEMIR AI\D LADAKH AT SRINAGAR
@rerciring powers of Ber councir under Sectior st of the Adyocat* Acg 196l)***

NOTIFICATTON

Noi llrt 4 ,"v, IRGTLP
I Dated: vv.08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Alahay Bhasin
S/O Rakesh Bhasin
R/O Dream Land Society Flat 89, Sec-lA, Trikuta NagarrJammu

vide Notification No.ilO9

Absolute/Fina!.

Dated 10.01.2020 has been declared as

By Order

Additional Registra r (Ad m.)

1

2
3

4
5

6

7

No: )L[ L.115 RGILP Dated: Y> .(n.2023
Gopy fioruarded to the: -

Principal Dishict and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, srinagar for publication in the next issue of
Govemment Gazette.
President, J&K High Court BarAssociation, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uptoading on
the offcialwebsite.
lncharge chief Librarian, High court wng Jammr.r/srinagar for information
and also keeping record of the same.
Mr. Akshay Bhasin, Advocate

......for information and necessary action.

I Registrar (Adm.)

,%1.t,

Additiona

*"{1
av)
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HIGH COI.IRT OFJAMMU & I(ASHMIR AI\ID LADAKH AT SRINAGAR
@rercising powenr of Bar Council undcr Scction 5E of the Advocates Acl, 196l)

***

NOTIFICATION

No: /3Y6 A.n /RGTLP Dated: >e-.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Akash Kumar
S/O Pardeep Kumar
R/O W.No.l7, H.No308, Omara Morh, P.T.C Road, Udhampur

vide Notification No.l003 Dated 09.01.2020 has been declared as

Absolute/Final.

By Order

Additional trar (Adm.)

No:\tlrq-g RGiLP Dated:v .oa.zozg

Copy fonrarded to the: -

Principal District and Sessions Judge, Udhampur.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Udhampur.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the ofiicialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Akash Kumar, Advocate

......for information and necessary action.

Adm.

Resis

w ffi
I
2
3

4
5

6

7

Addition Registrar (

,1
)
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IIIGH COTIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcising powcnr of Bar Councit undcr Scction 58 of thc Advocalcs Act, l95l)

***

NOTIFICATION

No: lh*4n't /RG/LP Dated: v>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Manik Bansotra
S/O Sham Lal
R/0 Ward No.l2, Keshav Nagar, Tehsil Katra, District Reasi

vide Notification No.477 of 2021IRG/LP Dated 07.06.2021has been declared

as Absolute/Final.

By Order

Additional

1

2
3

4
5

6

7

Irlo.' StbS> 't? RG/LP Dated: >L .08.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Reasi.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Manik Bansotra, Advocate

......for information and necessary action.

cgistrar (Adm.)

Registrar (Adm.)

sP *q")

t
Additio aI

/qq^
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HIGH COIIRT OFJAMMU & KASHMIR AI\ID LADAKH AT SRINAGAR
@xcrcising powcrs of Bor Council undcr Socdou 58 of thc Advocatec Act' 196l)

***

NOTIFICATION

No: trhe v /RG/LP Dated: >>. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Subha Zutshi
D/O Sanjay Zutshi
R/O Housing Colony, Pockct 5, Sec.2, Flat D-3, Channi Himmat' Jammu

vide Notification No.l34l Dated 20.02.2020 has been declared as

Absolute/Final.

By Order

Addiriona istrar (Adm.)I

Irto.. )s't"- 6+ RG/LP Dated: >L .0a.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Subha Zutshi, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

/%6r'

Additi Ggistrar (Adm.)

*alE"Y
a
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HIGII COIIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powen of Ber Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFIGATION

No: ll\q 4).yL1RG/LP Dated: r"t 08.2023
I

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Aamina Farooq
D/O Farooq Ahmad Bhat
R/O Shalagam, Bijbehara, District Anantnag

vide Notification No.l0O2 of 2021lRG Dated 14.09.2021 has been declared

as Absolute/Final.

By Order

Ad on I egistrar (Adm.)

No: bL66B. tS RG/Lp Dated: >L .08.2023

fotwarded to the: -

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Aamina Farooq, Advocate

......for information and necessary action.

egNtrar (Adm.)

4w
copy

1.
2.
3.

4.
5.

6.

7.

Ad lon

&rfr,,
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HIGH COI,'RT OF JAMMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@xercisiog powcrs of Bar Counci! under Scction 58 of tbc Advocatcs Act, 196l)

' ***

NOTIFICATION

No: tlso ]a>9 ,RG/LP Dated: >h 08.2023F
Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Kamran Iqbal
S/O Abdul Rashid Lone
R/O Ganjipora, Batwina, Tehsil Wakura, District Ganderbal.-193501

vide Notification No.38 oI2O224RG/LP Dated 23.02.2022 has been declared

as Absolute/Final.

By Order

Add on cgistrar (Adm.)

mo.. 366t2-A> RG/Lp Dated: >> .08.2023

Copy fonrarded to the: -

1. Principal District and Sessions Judge, Ganderbal.
2. Secretary, Bar Council of lndia, New Delhi.
3. Manager, Government Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, District Bar Association, Ganderbal.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Kamran lqbal, Advocate

......for information and necessary action.

cgistrar (Adm.)

4a

IAd tiona

,fi(v1"\
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HIGH COI.IRT OF JAMMU & KASHMIR AIYD LADAKH AT SRINAGAR
@rcrcisiog pox,crs of Bar Council undcr Scction 58 of tbc Advocatcs Act' l95l)

***

NOTIFICATION

No: ll9 ^l>,>> /RG/LP Dated: >L.08.2023
0

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Ms. Heena Khan
D/O Parvaiz Ahmed Khan
R/O Harni, Galhuta, Tehsil Mendhar, District Poonch

vide Notification No.460 of 2021IRG/LP Dated 05.06.2021 has been declared

as Absolute/Final.

By Order

Add onaI egistrar (Adm.)

tto: 36681
$

-1t RG4LP Dated: >L .08.2023

copy

1.

2.
3.

4.
5.

o.

7.

forwarded to the: -

Principal District and Sessions Judge, Poonch.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Ifeena Khan, Advocate

......for information and necessary action.

4

egistrar (Adm.)IAdditiona

h(\ ,b
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HIGH COURT OF JAMMU & KASHMIR AIYD LADAKH AT SRINAGAR
@rcrcising powct! of Ber Council under Scction 58 of the Advocates Ac$ 196l)

***

NOTIFICATION

No: l5{t ^/ n"t /RG/LP Dated: >r.08.2023
(l

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Amman Shafqat Mir
S/O Shafqat Hussain Mir
R/O House No.54, Budhli, Tehsil Chilly Pingal, District Doda

vide Notification No.483 of 2021lRG Datcd 29.03.2021has been declared as

Absolute/Final.

By Order

Ad

No: 316?L-h RG/LP Dated: >l
Copy forwarded to the: -

1. Principal District and Sessions Judge, Bhaderwah.
2. Secretary, Bar Council of lndia, New Delhi.
3. Manager, Government Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Doda.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Amman Shafqat Mir, Advocate

......for information and necessary action.

I Registrar (Adm.)

djf;zrr

oC.zozs

Registrar (Adm.)

4r

Additiona

Mqv
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HIGH COURT OF JAMMU & KASHMIR AIYD LADAKH AT SRINAGAR
(Drcrcising powcrs of llar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: tgSg "/ t-rt /RG/LP Dated: LL . 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Krishan Dinkar Sharma
S/O Vijay Kumar
R/O Satrayan, Khurd, Tchsil R.S. Pura, District Jammu

vide Notification No.469 of 202L4RGILP Dated 05.06.2021has been declared

as Absolute/Final.

By Order

Ad onal Registrar (Adm.)

copy

1.

2.
3.

4.
5.

o.

7.

No: 41ao-b? RG/LP Dated: * .08.2023

forvarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Krishan Dinkar Sharma, Advocate

......for information and necessary action.

itional Registrar (Adm.)

4lt
Ad
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HIGH COIJRT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rercising powclt of Bar Couocil undcr Scction 58 of thc Advocates Act, l95l)

***

NOTIFICATION

No: B /RG/LP Dated: ,.L .08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Kannagi Singh
D/O Parkash Singh
R/O Village Thanoon, Tchsil & District Kathua

vide Notification No.471 of 2021IRG/LP Dated 05.06.2021 has been declared

as Absolute/Final.

By Order

Ad I Registrar (Adm.)

Alo;367v5.lf RG/LP Dated: * .08.2023 \1,

Copy forwarded to the: -

Principal District and Sessions Judge, Kathua
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Kannagi Singh, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

I Registrar (Adm.)Ad,$:a

,hrg

mrN
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HIGH COIJRT OF JAMIVIU & I(ASHMIR AND LADAKH AT SRINAGAR
. @xcrrising powers of Bar Counci! undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: 1)99 ,ll-lalRe,l.;p Dated: >r'.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Bhubneshwar Sharma
S/O Amrit Sharma
R/O ard No.5, Main Bazar,Tehsil & District Kathua

vide Notification No.l580 Datcd 10.03.2020 has been declared as

Absolute/Final.

By Order

Registrar (Adm.)Addiaflzl

ffi">No: 46*16-L3 RG/LP Dated: v> .08.2023

fonvarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Bhubneshwar Sharma, Advocate

......for information and necessary action.

Gopy

1.
2.
3.

4.
5.

6.

7.

^ddy"m;(Adm.)
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HIGII COI.IRT OF JAMMU & KASHMIR AIYD LADAKH AT SRINAGAR
@xcrcising powenr of Ber Council undcr Soction 58 of thc Advocatcs Act' 1951)

***

NOTIFICATION

No: 84 4nr> /RG/LP Dated: 7L.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Aayushi Raina
D/O Romesh Raina
R/O H.No.234, Sector 4, Uppcr Roop Nagar, Jammu

vide Notification No.481 of 2021lRG Dated 29.03.2021has been declared as

Absolute/Final.

By Order

Dated::o*t*"*ryffi#')
copy

1.

2.
3.

4.
5.

6.

7.

No: 96?rl- 3t RG/LP

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Aayushi Raina, Advocate

......for information and necessary action.

I Registrar (Adm.)Additiona

*,w
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IIIGH COI]RT OF JAMMU & KASIIMIR AND LADAKH AT SRINAGAR
(Ercrcising powen of Bar Council under Scction 5t of thc Advocgtcs Act' 196l)

***

NOTIFICATION

No: t)tl ./ -o ,RGTLP Dated: ,L. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Manik Sanson
S/O Ram Nakish
RIO l2-N4, Roop Nagar, District Jammu

vide Notification No.1676 Datcd 29.03.2019 has been declared as

Absolute/Final.

By Order

Ad tional Registrar (Adm.)

No: 3643>4? RG/LP Dated: * .08.2023 \,
9

Copy forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Manik Sanson, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

A'fynal Registrar (Adm.)
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HIGH COURT OF JAMMU & I(ASHMIR AI{D LADAKH AT SRINAGAR
(Erercising powcrs ofBar Council undcr Scction 58 ofthe Advocatca Act' l95l)

***

NOTIFICATION

No: lbfS "/u"> /RGTLP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Kavin Sudan
S/O Subash Chander
R/O Villagc Barwal, Manjali Band, District Kathua

vide Notification No.l049 of 2021/RG4LP Dated 14.09.2021 has been

declared as Absolute/Final.

By Order

Additional Rcgistrar (Adm.)

Dated: >L-.08.2023 ffiAIo.' 3(#to -qA RG/LP

forwarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.
Mr. Kavin Sudan, Advocate

......for information and necessary action.

copy

1.

2.
3.

4.
5.

o.

7.

Afl$itional Registrar (Adm.)v -Wt;)
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IIIGII COURT OF JAIVIMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rercisirg powers of Ber council under soction sg of oe Advocetes Act, 196l)

***

NOTIFICATION

No: I ).ov /RG'LP Dated: w.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour ot

Mn Vipan Kumar
S/O Dev Raj
R/0 Changran, Tehsil & District Kathua

vide Notification No.673 of 202tlRG Dated 0s.vt.2o2t has been declared as

Absolute/Final.

By Order

IUo.. 36*t- f{ RGILP Dated: * .Oa.ZOZS

Copy forwartled to the: -

1. Principa! District and Sessions Judge, Kathua.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President,DistrictBarAssociation,Kathua
5. CPC e-Courts High pourt of J&K and Ladakh, Sdnagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mn Vipan Kumar, Advocate

......for information and necessary action.

Addi

Additiprl R

tV
trar (Adm.)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcisirg powcnr of Bar Courci! undcr Scction 58 of thc Advocalcs Act, 196l)

***

NOTIFICATION

Noz t76o 4n t ,RG/LP Dated: >v. O8.2O23
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Ncetika Choudhary
D/O Om Parkash
R/O Purana Pind(Shiv Nagar),Ward No.13, R.S.Pura, Jammu

vide Notification No.1083 of 2O2ltRGlLP Datcd 14.09.2021 has been

declared as Absolute/Final.

By Order

"s2na I Rcgistra r (Adm.)qr

1

2
3

4
5

6

7

Alo; ,6+<[ -6> RG/LP Dated: >> .08.2023 ?,
Copy fonrarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Ncetika Choudhary, Advocate

......for information and necessary action.

gistrar (Adm.)

v5

I
Additiona Rc

Y
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HIGH COIIRT OF JAMMU & I(ASIIMIR AI\[D LADAKH AT SRINAGAR
@rercioing powers of Bar Council undcr Scctioo 58 of thc Adyocatca Act, 1961)

***

NOTIFICATION

No: t3lt -/.t-t t /RG/LP Dated: 11.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Mr. Rohit Kumar
S/O Kuldeep Singh
R/O Bijarni, Tehsil Bhagwah, District Doda

vide Notification No.1094 oI202llRG Dated 14.09.2021 has been declared

as Absolute/Final.

By Order

Additio

\./

na Rcgistrar (Adm.)l

copy

1.

2.
3.

4.
5.

6.

7.

$
uo' !$44- 1> RG/LP Dated: l.V .09.2023

forwarded to the: -

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Doda.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.
Mr. Rohit Kumar, Advocate

......for information and necessary action.

egistrar (Adm.)^vnal R

q1)



74

HIGH COURT OF JAMMU & KASIIMIR AND LADAKH AT SRINAGAR
(Excrcising powcrc ofBar Couucil uoder Scction 58 oftbc Advocatcs Act' 196l)

***

NOTIFICATION

No: t36> 4.rt /RG/LP Dated: >L.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Gourab Manhas
S/O Kehar Singh
R/O V.P.O Pandorian Manhasan, Tchsil Bishnah, District Jammu

vide Notification No.l481 of 2021lRG Datcd 16.12.2021 has been declared

as Absolute/Final.

By Order

Add al Rcgistrar (Adm. )

IVo.' %4*3-8- RG/LP Dated: >> .08.2023 eyl
$

(/

vl
forvarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court \Mng Jammu/Srinagar for information
and also keeping record of the same.
Mr. Gourab Manhas, Advocate

......for information and necessary action.

copy

1.
2.
3.

4.
5.

o.

7.

Afi itional Registrar (Adm.)\/ qn"



75

HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rcrcising powen of Bar Couocil undcr Scctioo 58 of thc Advocatca Act' 196l)

***

NOTIFICATION

No: ttlt *y'ta ,RGTLP Dated: >>. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Surya Bhan Singh
S/O Prem Singh Chib
R/O H.No.l18, Hamirpur Kona, Tchsil Pargval, DistrictJammu

vide Notification No.1579 of 2021lRG Datcd 17.12.2021 has been declared

as Absolute/Final.

By Order

Add tio a egN rar Adm.)

No: 34Ht-84 RG/LP Dated: >> .08.2023 \,

Gopy

1.

2.
3.

4.
5.

6.

7.

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Surya Bhan Singh, Advocate

......for information and necessary action.

A(ditional Registrar (Adm.)\\/ ltrT")
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HIGH COI'RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcn of Bar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

Noz ttii .hrylRG/LP Dated: .08.2023
/

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Rumeesa Hamid
D/O Abdul Hamid Wani
R/O Ketchmati pora, Kawarhama, District Baramulla

vide Notification No.l095 of 2021lRG Datcd 14.09.2021 has been declared

as Absolute/Final.

By Order

Xffrtal Registrar (Adm.)

Dated: 

-.ol.2o2s 
'ffi|">IVo.' 36+88- 1t RGILP

copy

1.
2.
3.

4.
5.

6.

7.

forwarded to the: -

Principal District and Sessions Judge, Baramulla.
Secretrary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Rumcesa Hamid, Advocate

......for information and necessary action.

Registrar (Adm.)A itional

.%{t"t
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HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcrs of Bar Council undcr Scclion 58 of thc Advocatcs Act, l95l)

***

NOTIFICATION

No: tL[9./;,,rt ,RGTLP Dated: >L.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Amarject
S/O Sucha Ram
R/O Ward No.7 Chack Gadha Dhar P/O Lachipur, District Kathua

vide Notiftcation No.l006 of 202URG Dated 14.09.2021 has been declared

as Absolute/Final.

By Order

noTiza I Registrar (Adm.)

%lvt
1

2
3

4
5

6

7

Itlo.' 3[ Vl + "9onl RG/LP Dated: 1+.08.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazefte.
President, District Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Amarject, Advocate

......for information and necessary action.

A itionaI Registrar (Adm.)



78

IIIGH COURT OF JAMMU & I(ASHMIR AIYD LADAKH AT SRINAGAR
(Excrrcising powcnr ofBar Council undcr Scction 5E of the Advocatcs Act' 196l)

***

NOTIFICATION

No: 136(,-A.r-l /RG/LP Dated: 1,>.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Danish Goswamr
S/O Gopal Krishan Sharma
R/O Village Suchani, P/O Rahya Tehsil Vijaypur, District Samba

vide Notification No.l285of 2021/RG Datcd 16.11.2021has been declared as

Absolute/Final.

By Order

T

copy

1.
2.
3.

4.
5.

6.

7.

Adt2tal Registra r (Ad m.)

Dated:zz-.08.2023 ffiaNo: 168of - l) RG/LP

forrYarded to the: -

Principal District and Sessions Judge, Samba.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Samba.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Danish Goswami, Advocate

......for information and necessary action.

t
Ad flitional Rcgistrar (Adm.)'l\./ W
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HIGH COI.IRT OFJAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powen of Bar Council undcr Scction 5E of the Advocetes Act' l95l)

***

NOTIFICATION

No: /3d? *1-t /RG/LP Dated: >\ 08.2023
(/

vide Notification No.28 oI2O22lR

Absolute/Final.

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Avinash Sharma
S/O Kewal Krishan
R/O Harsath, Tehsil Ghagwal, District Samba

C)4atca 23.02.2022has been declared as

By Order

onaI

rUo.. )68tv->l RG/LP Dated: * .08.2023

fonrarded to the: -

Principal District and Sessions Judge, Samba.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Samba.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Avinash Sharma, Advocate

......for information and necessary action.

oqy egistrar (Adm.)

%q"t
copy

1.

2.
3.

4.
5.

6.

7.

al Rcgistrar (Adm.)"l,Y 46{Evt
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NOTIF ICATI N

No: t tf /RG'LP Dated: * .08.2021

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Pardeep Singh Katoch
S/O Hari Dass l&toch
R/o silly Dhanmasta, Pogat paristan ukhrar, District Ramban

vide Notification No.l0t6 of 2021lRG/Lp Dated t4.w.2o2t has been
declared as Absolute/Fina!.

By Order

Ad onaI Registrar (Adm.)

EIGH COURT OF JAMMU & KASHMIR AI\ID LN)AKII AT SRINAGAR
@rercising powers of Ber couocit 

To;r.*o- sc orm aovocateo Acr, 196l)

.h{$
Copy fotwarded to the: -

1. Principal District and Sessions Judge, Ramban.2. Secretary, Bar Councilof tndia, ttew Oefrl.3. Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.

t. President, District BarAssociation, Ramban.5. cPc e-courts High court of J&K and Ladakh, srinagar for uploading on
the offcialwebsite.

6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.7. Mn Pardeep Singh l(atoch, Advocate

......for information and necessary action.

Ys; 369>t ->f RG/LP Dated: 4 .08.2023

AdditionV al Registrar (Adm.)

grys



8l

HIGH COURT OFJAMMU & KASHMIR AT\[D LADAKH AT SRINAGAR
(Ercrcising powers ofBar Council undcr Scction 58 ofthc Advocates AcL f96l)

***

NOTIFICATION

No: t )61 ^/1.r1 ,RG/LP Dated: 4. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Parueena Maqbool
D/O Mohmad Maqbool Malik
R/O lqra Colony Batamaloo, District Srinagar

vide Notification No.l374 oI202llRG Dated l7.ll.202l has been declared

as Absolute/Final.

By Order

Add o al cgistrar (Adm.)

No: 31856-3] RG4LP Dated: Y>.08.2023 /JWE o
fonrarded to the: -

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Parvccna Maqbool, Advocate

......for information and necessary action.

copy

1.

2.
3.

4.
5.

6.

7.

no''x;;';r(Adm)
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HIGH COIIRT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
(Ercrcising powcns of Ber Council undcr Scction 58 of thc Advocetcs Act, 1961)

***

NOTIFICATION

No: /3 fu 4."> ,RGTLP Dated: t-h 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Deepak Singh
S/O Ram Singh
WO Dessa Mangal Tha Tha Dessa, Tehsil Bhagrvah, District Doda

vide Notification No.l474 o12021/RG Datcd 16.12.2021 has been declared

as Absolute/Final.

By Order

Adyr
#x1,,,

aI Rcgistrar (Adm.)

No: 71fl3g.79 RG/LP Dated: * .08.2023

forwarded to the: -

Principal District and Sessions Judge, Bhaderwah.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Doda.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Decpak Singh, Advocate

......for information and necessary action.

copy

1.

2.
3.

4.
5.

6.

7.

Afilitional Rcgistrar (Adm.)w 4{,vv;
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HIGH COI'RT OF JAMMU & KASIIMIR AI\D LADAKH AT SRINAGAR
@xercisiog powcnr of Bar Council uodcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: lr ?t 4nn /RG/LP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Mr. Satyam Sharma
S/O Shiv Kumar Sharma
R/O Phangial, Rathian, District Udhampur

vide Notification No.ll34 of 2021/RG Dated 14.09.2021 has been declared

as Absolute/Final.

By Order

Ad rona

IVo.' t g -t) RG/LP Dated: >> .08.2023

I Registrar (Adm.)

*,fr*
1

2
3

4
5

6

7

Copy forwarded to the: -

Principal District and Sessions Judge, Udhampur.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Udhampur.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Satyam Sharma, Advocate

......for information and necessary action.

Additional Registrar (Adm.)-w
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HIGH COI'RT OF JAMMU & KASHMIR AIID LADAKH AT SRINAGAR
(Erercising lowcn of Bar Council under Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: loY /RG/LP Dated: >>. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour ot

Mr. Ajaz lfussain
S/O Mohd Abass
R/O Chuchot Yokma, Nugal, Leh Ladakh, Lch

vide Notification No.748 Dated 30.12.2020 has been declared as

Absolute/Final.

By Order

Ad rona

l\to.. )bBttl. bl RGqLP Dated: W .08.2023

forwarded to the: -

Principal District and Sessions Judge, Leh.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Leh.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ajaz Hussain, Advocate

......for information and necessary action.

I Registrar (Adm.)

%E,t
copy

1.
2.
3.

4.
5.

6.

7.

Additionv al Registrar (Adm.)

%qfi
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IIIGH COI'RT OF JAMMU & KASHMIR AI\[D LADAKH AT SRINAGAR
@xercising powcri3 of Bar Council undcr Scction 5t of thc Advocates Acg 196l)

***

NOTIFICATION

No: l3?) 4wl IRG/LP Dated: v> .08.2023
(/

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Harpreet Singh
S/O Joginder Singh
R/O Scctor-3, Govind Nagar, Munshi Chak, Camp Golc Gujral' Talab Tillo'
Jammu

vide Notification No.l852 Dated 15.03.20f8 has been declared as

Absolute/Final.

By Order

ea0iFonat Registrar (Adm.)

,fiq"5

copy

1.
2.
3.

4.
5.

6.

7.

Ato.. t[S(, .€1 RG/Le Dated: *.oe.zozs

fonrarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Harpreet Singh, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

,b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcnr of Bar Council undcr Scctioo 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: , to> /RG/LP Dated: v>. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Mr. Aadil Bashir
S/O Bashir Ahmad Bhat
R/O Kilam, Bozagam, Herpora, Tehsil Dcvsar, Kulgam

vide Notification No.26 Datcd 06.04.2017 has been declared as

Absolute/Final.

By Order

Add

No: \ku.+* RG/LP Dated: )* .08.2023

fonrarded to the: -

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aadil Bashir, Advocate

......for information and necessary action.

al Registrar (Adm.)

I Rcgistrar (Adm.)

@
copy

1.
2.
3.

4.
5.

6.

7.

Ad$)2

ffi$

ME
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HIGH COURT OF JAMMU & KASIIMIR AI\D LADAKH AT SRINAGAR
@xcrrising powenr of Bar Councit ula;r*Scction 58 of thc Advocatcs Act' l95l)

NOTIFICATION

No: l3?{ y'ot /RGTLP Dated: 7L.08.2023
V

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sandccp Singh
S/O Ishpaul Singh
R/O W.No.l3,Sawan Chack, District Kathua

vide Notification No.897 Dated 13.02.2017 has been declared as

Absolute/Final.

By Order

Ad{itional Registrar (Adm.)

Dated:*.Jin K{tNo: 3t3fr -gt RG/LP

Copy fonrarded to the: -

Principal District and Sessions Judge, Kathua. \ -
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sandeep Singh, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

Addition

\/

Registrar (Adm.)

*$r"
t
a
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrcising powen of Ber Council undcr Scction 5t of thc Advocates Act' 196l)

***

NOTIFICATION

No: /J ?6 /rrtlRG/LP Dated: >v.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shray Bakshi
S/O Rajesh Bakshi
R/O House No.2l8, Bakshi Nagar, District Jammu

vide Notification No.1598 of 2021lRG Dated 18.12.2021has been declared

as Absolute/Final.

By Order

Ad a cgistrar (Adm.)t

rvo.- 3l g9[ - f s RG/LP Dated: * .oe.zozs

fonrarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shray Bakshi, Advocate

......for information and necessary action.

frfi;
Gopy

1.
2.
3.

4.
5.

6.

7.

Additionval Registrar (Adm.)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcnr of Bar Couoci! undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: 134+ 4 -'y ,RGTLP Dated: ).t.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Jigmet Angmo
D/O Sonam Angchok
R/O Chemday (Neryok) Tchsil Kharu, District Leh

vide Notification No.96 Datcd 17.06.2019 has been declared as

Absolute/Final.

By Order

Ad trona

no: 7t81? - 1or RG/LP Dated: * .Oil.ZOZS

forwarded to the: -

Principal District and Sessions Judge, Leh.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Leh.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Jigmet Angmo, Advocate

......for information and necessary action.

Registrar (Adm.)

,Hq*
copy

1.

2.
3.

4.
5.

o.

7.

Additionv al Registrar (Adm.)

4xffio
(

I
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HIGH COI.'RT OF JAMMU & I(ASHMIR A}tD LADAKH AT SRINAGAR
@rcrrising powcru of Bar Couocil under Scction 58 of tbc Advocatcs Act, 196l)

***

NOTIFICATION

No: lStl q/,"v) /RG/LP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ved Perkash
S/O Ram Rattan Sharma
R/O Kundrorian, Katra, District Rcasi

vide Notification No.1l58 of 2OzltRG Dated 14.09.2021has been declared

as Absolute/Final.

By Order

tto:NitL-oQ

Ad tio al

RG/LP Dated: >> .08.2023

egistrar (Adm.)ry
copy

1.
2.
3.

4.
5.

6.

7.

forwarded to the: -

Principal District and Sessions Judge, Reasi.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ved Perkash, Advocate

......for information and necessary action.

Additioh/nal Registrar

t-3

(Adm.)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcnr of Bar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: /RG/LP Dated: Y>. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Rahul Agganval
S/O Deepak Aggarwal
R/O 5, New Mohinder Nagar, Canal Road, Jammu

vide Notification No.l554 of 2021/RG Dated 17.12.2021has been declared

as Absolute/Final.

By Order

aa$inar Registrar (Adm.)

$

in the next issue of

Irro.'76ft"-tt RG/LP Dated: >>.08.2023

Copy fonrarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Government Press, Srinagar for publication

4
5

6

7

Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Rahul Aggarwal, Advocate

......for information and necessary action.

egNtrar (Adm.)tA o a I

,%,t
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrrising powcrs of Bar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: /l Tr4urt /RG/LP Dated: v>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mcckail Wahab Rathcr
S/O Abdul Wahab Rathcr
R/O Sindoo Shermal, Chak Shcrmal, Tchsil Kcegam, District Shopian

vide Notification No.608 of 2021lRG Dated 05,07.2021has been declared as

Absolute/Final.

By Order

Ad\yal Rcgistrar (Adm.)

uo: StlB - I RG/LP Dated: t* .00.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Shopian.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Meekail Wahab Rathcr, Advocate

......for information and necessary action.

N
1

2
3

4
5

6

7

Additiona

h./
I Registrar (Adm.)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcisiog powen of Bar Council uodcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: /J 7fy'*vt /RG/LP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ishfaq Rasool Sheikh
S/O GhRasool Sheikh
R/O Pahallan, Tantraypora, Taqwa Mohalla, Tehsil Pattan, District
Baramulla

vide Notification No.l599 Datcd f0.03.2020 has been declared as

Absolute/Final.

By Order

Additiov *wnal Rcgistrar (Adm.)

Alo.' 3llvt- 3l RG/LP Dated: v> .08.2023

forwarded to the: -

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr.Ishfaq Rasool Shcikh, Advocate

......for information and necessary action.

copy

1.
2.
3.

4.
5.

6.

7.

Additiona

\,/

Registrar (Adm.)

*,Trl 13
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ITIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcrs of Bar Couocil undcr Scction 58 of thc Advocetcs Act, 196l)

***

NOTIFICATION

No: b?t 4r* ,RG/LP Dated: >\ 08.2023
v

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Manhar Mahajan
S/O Sanjecv Kumar Gupta
R/O 8-6, Dream Land, Apartments, Trikuta Nagar, Jammu

vide Notification No.1503 of 202URG Dated 16.12.2021 has been declared

as Absolute/Final.

By Order

Ad al gistrar (Adm.)

r\ro..3tilt- RG/LP Dated: ,,> .08.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Manhar Mahajan, Advocate

......for information and necessary action.

'%1'b
1

2
3

4
5

6

7

Additiona9/ I Registrar (Adm.)

itio
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HIGH COI]RT OF JAMMU & I(ASHMIR AI\[D LADAKH AT SRINAGAR
@xcrrising powcnr of Bar Council under Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

Noi tr4x 4*rt /RG/LP Dated: >>.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Syed Sibtain Razvi
S/O Syed Mujtaba Hussain Raai
R/O Nawabagh Bagwanpora, Lal Ba:z,ar, Tehsil Srinagar North, District
Srinagar

vide Notification No.989 oI20224RG/LP Dated 27.07.2022 has been declared

as Absolute/Final.

By Order

Ad lo aI gistrar (Adm.)tI

tto: )t -ll RG/LP Dated: >>.08.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Syed Sibtain Razvi, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

KY
1

2
3

4
5

6

7

1
1^
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcrrs of llar Council undcr ticction 58 of thc Advocatca Act, 196l)

***

NOTIFIGATION

No: t3*g4*, /RG/LP Dated: >>.08.2023
T

Provisional admission as an Advoca+e, granted under the Advocates

Act, 1961 in favour of:

Ms. Poonam Langer
D/O Rajcsh Langer
R/O H.No.70/21, Sector l-A, South Extension, Trikuta Nagar, Jammu

vide Notification No.l528 of 2021lRG Datcd 17.12.2021 has been declared

as Absolute/Final.
I

By Order

Addt$)ral Rcgistrar (Adm.)

tto: 36Qfo -fif RG/LP Dated: YY.08.2023

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Poonam Langcr, Advocate

......for information and necessary action.

copy

1.
2.
3.

4.
5.

6.

7.

Addllzal Registrar (Adm.)



/W 
Additional Registrar (Adm.) 

97 

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR 
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961) 

*** 

NOTIFICATION  

No:/&Jq /7ZOZ3IRGILP  Dated: 08.2023 

Provisional admission as an Advocate, granted under the Advocates 

Act, 1961 in favour of: 

Ms. Kritika Jam 
D/OSanjeevJain 
RIO 95-1/A, East Extension, Trikuta Nagar, Jammu -180020 

vide Notification No.40 of 2022/RG/LP Dated 23.02.2022 has been declared 

as Absolute/Final. 

By Order 

Akditiónal Registrar (Adm.) 

No:5d  5& RGILP Dated:  &9..o8.2o23 

Copy forwarded to the: - 

1. Principal District and Sessions Judge,Jammu. 
2. Secretary, Bar Council of India, New Delhi. 
3. Manager, Government Press, Srinagar for publication in the next issue of 

Government Gazette. 
4. President, J&K High Court Bar Association, Jammu. 
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on 

the official website. 
6. Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information 

and also keeping record of the same. 
7. Ms. Kritika Jam, Advocate 

for information and necessary action. 
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcrs of Bar Council under Scction 58 of thc Advocatcs Actr 196l)

***

NOTIFICATION

No: lgflJrovt /RG/LP Dated: t .08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Dancsh Sharma
S/O Girdhari Lal
IUO Khana Chak, R.S.Pura, Khana Chalq Tehsil R.S.Pura, DistrictJammu

vide Notification No.573 of 2021IRG/LP Datcd 03,07.2021has been declared

as Absolute/Final.

By Order

Ad tio a istrar (Adm.)

r\ro; 3[ ItB -6, RG/LP Dated: * .08.2023 q
Gopy forurarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Council of lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, J&K High Court Bar Association, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Danesh Sharma, Advocate

......for information and necessary action.

t

Additional- Rcgistra r (Ad m.)\/k#qt
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TTIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcn of Bar Council undcr Scction 58 of thc Advocrtcs Act, 196l)

:t*!t

NOTIFICATION

No: /98olx* rRG/LP Dated: >>. og.2o23
a

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Chandan Kumar
S/O Badri Nath
R/O W.No.7 Gandhi Chowko Ncar Narinikctan, Tehsil & District Kathua

vide Notification No.572 of 2021/RG/LP Datcd 03.07.2021has been declared

as Absolute/Fina!.

By Order

Additionn/al Rcgistrar (Adm.)

1

2
3

4
5

6

7

uo: 9616t -e RG/LP Dated*l .oo.2o2g

Copy forwarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Chandan Kumar, Advocate

......for information and necessary action.

Additional Rcgistrar (Ad m.)

KY

ry8



r00

HIGH COURT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
(Ercrcising ponerrr ofBar Council undcr Scctioo 58 ofthc Adyocatca Act' l95l)

***

NOTIFICATION

No: b8t4n)-) /RG/LP Dated: >r-.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Amandccp Singh
S/O Sham Singh
R/O Garkhal, Tehsil Akhnoor, District Jammu

vide Notification No.566 of 2021|RG/LP Dated 03.07.2021has been declared

as Absolute/Final.

By Order

Ad tio al Rcgistrar (Adm.)

l\to.. 3haq-gt RG/LP Dated: *.08.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Amandeep Singh, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

Additionav I Registrar (Adm.)

ffi">



l0l

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exerrcisiog powcrs of Bar Couocil undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: /3Er ,ev> /RG/LP Dated: Y>.08.2023

Provisiona! admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Anil Krottara
S/O Ashok Kumar Krottara
R/O Village Sanyal, Hiranagar, Kathua

vide Notification No.990 of 2021/RGILP Dated 14.09.2021has been declared

as Absolute/Final.

By Order

AddifiioneI Registrar (Adm.)

ps; )tlfy. ?1 RGILP Dated: w .08.2023 ,,
,

Copy forwarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Anil Krottara, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

Additionah/ I Registrar (Adm.)

ffio
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcru of Bar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: rlB, 4r-t /RGTLP Dated: vv.08.2023
v

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Rajeshwar Singh
S/O Joginder Singh
R/O Sukka/Pakhian, P/O Kangrail, Mohalla Sukha, Tehsil Jammu North,
District Jammu

vide Notification No. 508 oI Z02L|RGILP Datcd 07.06,2021 has been

declared as Absolute/Final.

By Order

eo$inal Rcgistrar (Adm.)

No: 361 o -?if Rc/Lp Dated: >v .08.2023

copy

1.

2.
3.

4.
5.

6.

7.

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Rajcshwar Singh, Advocate

......for information and necessary action.

Additional Rcgistrar (Adm.)

gryff>t

v% fl
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HIGH COI'RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcnr of Bar Counci! undcr Scctioo 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: l3By .ln"> /RG/LP Dated: >v.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

AcL 1961 in favour of:

Ms. Raghav Sawhney
S/O Naresh Sawhney
R/O 47-P, A/B Gole Markct, Gandhi Nagar, Jammu

vide Notification No.516 of 2021/RG Datcd 0t.06.2021 has been declared as

Absolute/Final.

By Order

Ad ro al Registrar (Adm.)t

No: 36iifl -34ooS RO/LP Dated: >> .08.2023 5

fonrarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Raghav Sawhney, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

copy

1.
2.
3.

4.
5.

6.

7.

ffi"1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcnr of Bar Council undcr Scctioo 58 of thc Advocatcs Act, 196l)

***

NOTIFIGATION

No: /38( J:',\ /RG/LP Dated: >>.08.2023
V

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sumeet Anand
S/O Sham lal Anand
R/O F-670, Bharat Nagar, Rehari Colony, Jammu

vide Notification No.547 of 2021IRG/LP Datcd 08.06.2021 has been declared

as Absolute/Final.

By Order

I Rcgistrar (Adm.)

tto: \7oo 6 -lt RG/LP Dated:

"r 1Gopy forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sumect Anand, Advocate

......for information and necessary action.

Additional Rcgistrar (Ad m.)

aocilPna

*_.08.2023

1

2
3

4
5

6

7

vffia
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HIGH COIIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrcising powcrls of Bar Council uodcr Scction 58 of tbc Advocatcs Act' 196l)

***

NOTIFICATION

No: /) 8l ,lnr>rRGrLP Dated: >>. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Arjun Singh
S/O Rattan Singh
R/O Chan Kanthi,Tehsil Thuroo, District Rcasi

vide Notification No.554 of 2O2llRGtLP Datcd 03.07.2021has been declared

as Absolute/Final.

By Order

Ad ro al Rcgistrar (Adm.)

No: Lklu - Yl RG/LP Dated: |Y .oa.zo2s

fonrarded to the: -

Principal District and Sessions Judge, Reasi.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Arjun Singh, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

4*fr,e
copy

1.
2.
3.

4.
5.

o.

7.

\,/ ,frw
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HIGH COTJRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcrs of Bar Council undcr Scction 58 of thc Advocate Actr 196l)

***

NOTIFICATION

No: ,.y /RGTLP Dated: l,>. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Mr. Vishal Sardhalia
S/O Ashwani Sharma
R/O V.P.O Kootah, Tchsil Hira Nagar, District Kathua

vide Notification No.1593 of 2O2llRGlLP Datcd 17.12.2021 has been

declared as Absolute/Final.

By Order

Copy forwarded to the: -

Principal District and Sessions Judge, Kathua.
Secretiary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e'Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Vishal Sardhalia, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

No: 3h >> ->?

Additionav
RG/LP Dated: 1+ .08.2023

I Registrar (Adm.)

I Registrar (Adm.)Additiona

\/ frE?,
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ITIGH COI.]RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrcising powcrs of llar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: /380 4rrt,RGTLP Dated: >L 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Ieshan Basnotra
S/O Sham Lal Sharma
IVO 201, Old Janipur, District Jammu

vide Notification No.l490 of 2OzltRG Datcd 16.12.2021 has been declared

as Absolute/Final.

By Order

I Registrar (Adm.)

Iyo.. \fu)" -\a RG/LP
,)

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ieshan Basnotra, Advocate

......for information and necessary action.

Additionav
Dated: >>.08.2023 afit

copy

1.

2.
3.

4.
5.

6.

7.

Addjtional Rcgistrar (Ad m.)v&r
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HIGH COI]RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrcising powcnr of Bar Council under Scction 58 of the Advocatcs Act, 1951)

***

NOTIFICATION

No: ,38e 1 xt> /RG/LP Dated: ,v .08.2023
v

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sadia Mustafa Bbat
D/O Ghulam Mustafa Bhat
R/O W.No.TlrRamdassi Mohalla, Sidhra, Jammu

vide Notification No.l587 of 2021/RG Datcd 18.12.2021 has been declared

as Absolute/Final.

By Order

Ad ro a Registrar (Adm.)

Alo; 3to98'q{ RG/LP Dated: w .08.2023 zfiE*
copy

1.

2.
3.

4.
5.

6.

7.

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court \Mng Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sadia Mustafa Bhat, Advocate

......for information and necessary action.

Additionav I Registrar (Adm.)

%1 v9



r09

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(l)rcrcising powcnr of Bar Council undcr Scction 5t of thc Adyocates Act, 196l)

***

NOTIFICATION

No: ,3 qo 4u>>tRGrLP Dated: >r. 08.2023
(l

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Imran Ahmed
S/O Mumtaz Ahmed
R/O Ward No.8, Panchayat Lathoong, Kallar Kattal, Tehsil Surankote,
District Poonch

vide Notification No.583 of 2021IRG/LP Dated 03.07.2021has been declared

as Absolute/Final.

By Order

"uw 1We
al Registrar (Adm.)

copy

1.

2.
3.

4.
5.

6.

7.

IVo: 3f,oV6,. S3 RG/LP Dated: >v.08.2023

fonrarded to the: -

Principal District and Sessions Judge, Poonch.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Imran Ahmed, Advocate

......for information and necessary action.

Additional Registrar (Adm.)vffiD
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HIGH COIIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcising powenr ofBer Council undcr Section 58 ofthe Advocatcs Act' l95l)

***

NOTIFICATION

No: /3? t 4 m* ,RGTLP Dated: ,.)'. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Manisha Rajput
D/O Sudershan Singh
IUO BharatgarhrNud, GujwalrTchsil & Distrrict Samba

vide Notification No. 6Ol oI2O2l/RG Dated 05.07.2021has been declared as

Absolute/Final.

By Order

Ad tio a m.)

IVo.' StoSv- tl RG/LP Dated: >> .08.2023

forwarded to the: -

Principal District and Sessions Judge, Samba.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Samba.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the sme.
Ms. Manisha Rajput, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

I Registrar (4d

ffit
copy

1.
2.
3.

4.
5.

6.

7.

I

VffiT18
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rerrcising powcn of Bar Counci! undcr Scctioo 58 of thc Advocatcs Actr l95l)

***

NOTIFICATION

No: l39r 4nn rRGrLP Dated: *.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Rahul Andotra
S/O Raj Pal Singh
R/O Ward No.l2, Mandi-Khar, Tchsil & District Kathua

vide Notification No.637 of 202llRG Dated 05.07.2021has been declared as

Absolute/Final.

By Order

Ad on I Registrar (Adm.)

fuo.' 31o 6r ' (f RG/LP Dated: YY . 08.2023

forwarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the ofricialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Rahul Andotra, Advocate

......for information and necessary action.

egistrar (Adm.)

'htP
copy

1.
2.
3.

4.
5.

6.

7.

Addition

#q t,
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HIGH COI.IRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcrs of Ber Council undcr Scclion 5t of thc Advocatcs Acl' l95l)

***

NOTIFICATION

Dated: >, .08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sajid Hussain Shah
S/O Sagheer Hussain Shah
R/O Middle Sanai, Tchsil Surankotc, District Poonch

vide Notification No.642 of 2021lRG Dated 05.07.2021has been declared as

Absolute/Final.

By Order

al Registrar (Adm.)

No: tz?z *lxnlRG/LP

ATiZ
ry"{YYt

copy

1.

2.
3.

4.
5.

6.

7.

ruo; }Xatrro - +t RG/LP Dated: >> .08.2023

forwarded to the: -

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sajid Hussain Shah, Advocate

......for information and necessary action.

gistrar (Adm.)Additional Re

ffiYb
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HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@xcrcisiog powcrs of Bar Council undcr Scction 5E of thc Advocatcs Act, 1961)

*!t*

NOT!FICATION

No: /3 t ry 4vr> /RG/LP Dated: b> . 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Mr. Syed Raheel Azrar Kazmi
S/O Azrar Hussain Shah
R/O Sanai, Tehsil Surankotc, District Poonch

vide Notification No.643 of 2021lRG Datcd 05.07.2021has been declared as

Absolute/Final.

By Order

^v
Dated: Y> .08.202

al Registrar (Adm.)3ffi
Gopy

1.
2.
3.

4.
5.

6.

7.

IVo: )rro?6 -SS RG/Lp

fonrarded to the: -

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Syed Rahccl Azrar Kazmi, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

/%frt
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Drcrcising powcn of Bar Council undcr Scction 58 of thc Advocrlcs Act, 1951)

***

NOTIFICATION

Noz tglf4 r"vr /RG/LP Dated: >>.08.2023
I

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Salman Rashid Sayeed
S/O Rashid Ahmed Fani
R/O ll2rs, Sarooti, Tehsil Mendhar, District Poonch

vide Notification No.647 of 202IIRG Datcd 05.07.2021 has been declared as

Absolute/Final.

By Order

Additiona\t/ I Registrar (Adm.)

A,o- 3ApB6-ll RG/LP Dated: vY .08.2023 ),9

fonrarded to the: -

Principal District and Sessions Judge, Poonch.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the ofiicialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Salman Rashid Sayccd, Advocate

......for information and necessary action.

4fl
copy

1.
2.
3.

4.
5.

6.

7.

Additional Rcgistrar (Adm.)

11/ .%y*
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HIGH COURT OF JAMMU & KASHMIR AT\ID LADAKII AT SRINAGAR
@rcrcising powcrs of Ber Council undcr Scction 58 of thc Advocates Act, 196l)

***

NOTIFICATION

No: /3c6 4 >">l ,RGTLP Dated: >v. 08.2023
U

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sahil Singh
S/O Dayal Singh
IUO Muthi, Maira, Tchsil Jourian, District Jammu

vide Notification No.649 of 2021lRG Dated 05.07.2021has been declared as

Absolute/Final.

By Order

os2^al Registrar (Adm.)

ruo; 37oi 4 - lol RG/LP Dated: ,.> .08.2023 ,HtP
copy

1.

2.
3.

4.
5.

b.

7.

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sahil Singh, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

zfiyt
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HIGH COI'RT OF JAMMU & KASHMIR AI\[D LADAKH AT SRINAGAR
@rcrcising lnwcn of Bar Couocil undcr Scction 58 of thc Advocatcs Act, l95l)

***

NOTIFICATION

No t9E 4 ,rt /RGTLP Dated: ,.>. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sunidhi Chib
D/O Balbir Singh Chib
R/O H.No.8, Sec. No.l, Prect Nagar Digiana, Tehsil & District Jammu

vide Notification No.662 of 2021lRG Dated 05.07.2021has been declared as

Absolute/Final.

By Order

nlynal Registrar (Adm.)

hfr,+IUo: 3tlo)- -ol RG/LP Dated: >> .08.2023

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sunidhi Chib, Advocate

......for information and necessary action.

Gopy

1.
2.
3.

4.
5.

o.

7.

AdditionVal Registrar (Adm.)

4v)
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HIGH COIIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcn of Ber Council undcr Scction 58 of thc Advocetcs Act, 196l)

***

NOTIFIGATION

No il 1 /RGTLP Dated: >v. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sidharth Proch
S/O Vijay Kumar
R/O Ward No.l, H. No.l69, Shahecdi Chowk Tchsil & District Kathua

vide Notification No.665 of 2021lRG Datcd 05.07.2021has been declared as

Absolute/Final.

By Order

^ddl,liya
I Rcgistrar (Adm.)

No: 3*lto- lx RG/LP Dated: r->.08.2023

Gopy

1.
2.
3.

4.
5.

6.

7.

fowarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sidharth Proch, Advocate

......for information and necessary action.

W

Addition
"h/

al Rcgistrar (Adm.)

/Hn)
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HIGH COI.IRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcns of Bar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: 1 ,RG/LP Dated: >> .08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Schar Choudhary
D/O Mohd Iqbal
R/O H-No.33, Newplot, Tchsil & District Jammu

vide Notification No.667 oI202ltRG Datcd 05.07.2021has been declared as

Absolute/Final.

By Order

Adttional Registrar (Adm.)

No: 77ttg - >5 Rc/Lp Dated: >> .0a.2023

forvarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sehar Choudhary, Advocate

......for information and necessary action.

ffii
copy

1.

2.
3.

4.
5.

6.

7.

A nal Registrar (Adm.)

ryal1'\
iti
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HIGH COURT OF JAMMU & KASHMIR AIID LADAKH AT SRINAGAR
(Excrcising powcn of Bar Council undcr Scction 5t of thc Advocatcs Act' 196l)

**!t

NOTIFICATION

Noz Uoo{ v>> ,RGTLP Dated: LY. O8.2O2g
(

Provisional admission as an Advocate, granted under the Advocates

AcL 1961 in favour of:

Mr. Vivek Sambyal
S/O Inder Pal Singh
R/O Ward No.4, Krishna Colony, Tehsil & District Kathua

vide Notification No.674 of 2O2llRG Dated 05.07.2021has been declared as

Absolute/Final.

By Order

Ad o Registrar (Adm.)

IUo; 34ltL - 35 Ro/LP Dated: >> .08.2023 v
Copy forwarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.
Mr. Vivck Sambyal, Advocate

......for information and necessary action.

I Rcgistrar (A

1

2
3

4
5

6

7

Addi on efiv
dm.)
>

I
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HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
(Exercicing powcrs ofBar Council undcr Scction 58 ofthc Advocatcs Act' 196l)

***

NOTIFICATION

No: l?"/ 4 xrl /RGTLP Dated: D;08.2023
U

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Haroon Rashid Qureshi
S/O Mohd. Rashid Qureshi
R/O Villagc Ghani, Tehsil Mankote, District Poonch

vide Notification No.742 of 2021IRG/LP Datcd 12.08.2021has been declared

as Absolute/Final.

By Order

AddilionaI Rcgistrar (Adm.)

*{tlv,flo; 3*\3q- \t RG/LP Dated: L)'.OA.ZOZS

forvarded to the: -

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Haroon Rashid Qureshi, Advocate

......for information and necessary action.

copy

1.
2.
3.

4.
5.

6.

7.

egistrar (Adm.)IAdditiona

*rrtvt
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HIGH COI.'RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(l)rcrcising powcrli of Bar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: tttot 4 r>l,tr(ettp Dated: f> 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Rupali Gupta
D/O Raj Kumar Gupta
R/O H.No.l08, L.No.27, Rajpura Mangotrian, Jammu

vide Notification No.l559 of 202ltRG Datcd 17.12.2021 has been declared

as Absolute/Final.

By Order

Additiona Registrar (Adm.)

tto:7?19(- 9> Ra/LP Dated: >b .oe.zozs

fonrarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
!ncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Rupali Gupta, Advocate

......for information and necessary action.

w/4$
copy

1.

2.
3.

4.
5.

o.

7.

Additional Rcgistra r (Ad m.)

ti& g1\"t
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrrcising powctr of Bar Council undcr Sectioo 5E of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: ltl ,O,.) IRGILP Dated: t+ 08.2023o

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Stanzin Nakdon
D/O Rigzin Dawa
R/O Gia, Lato Pa, Tehsil & District Leh

vide Notification No.l676 Dated 06.03.2018 has been declared as

Absolute/Final.

By Order

Additio al cgistrar (Adm.)

No: l?tS!- 6o RG/LP Dated: >r, .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Leh.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Government Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, District Bar Association, Leh.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Stanzin Nakdon, Advocate

......for information and necessary action.

w*f,

istrar (Adm.)Addirionffi
qq tt
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HIGH COI.]RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powen of Bar Council undcr Scction 58 of thc Advocotcs Act' 196l)

***

NOTIFICATION

No: l?oy 1 ,rt /RG/LP Dated: >3.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Kunzang Ladon
D/O Dorjay Stanzin
R/O Durbuk Lanpo, Tangtse, District Leh

vide Notification No.99 Datcd 17.06.2019 has been declared as

Absolute/Final.

By Order

Additional Registrar (Adm.)

l\lo.' 7716r - 68 RG/LP Dated: >t.08.2023

fotwarded to the: -

Principal District and Sessions Judge, Leh.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazefte.
President, District Bar Association, Leh.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Kunzang Ladon, Advocate

......for information and necessary action.

w Ary
copy

1.
2.
3.

4.
5.

6.

7.

Additional Registrar (Adm.)yN
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HIGH COI.IRT OF JAMMU & KASHMIR AND LADAKII AT SRINAGAR
@xercising Fxlwcnl of Bcr Council undcr Section 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: t7a f ./ vvl ,RGTLP Dated: >3. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Achal Sharma
S/O Sudershan Sharma
R/O H.No.37, Sector No.l, Uppcr Roop Nagar, Jammu

vide Notification No.l0l5 Datcd 09.01.2020 has been declared as

Absolute/Final.

By Order

No: ?+169. *4 RG/LP Dated: >t .08.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Achal Sharma, Advocate

......for information and necessary action.

Additional strar (Adm.)

W N

cgistrar (Adm.)

,f,T*

.'--rJ

1

2
3

4
5

6

7

Additional R
sa
-'-'
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HIGH COI'RT OF JAMMU & KASHMIR AI\ID LADAKH AT SRINAGAR
(Excrcising powers ofBar Council undcr Scction 58 ofthc Advocates Act' 196l)

***

NOTIFICATION

No: I ttod "/ ,rt /RGTLP Dated: )A.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Gaurav Arora
S/O Tarsem Kumar Arora
R/O H.No.77, Sec.A, Vasant Vihar, Talab Tillo, Jammu

vide Notification No.l02E Dated 09.01.2020 has been declared as

Absolute/Final.

By Order

AdditionaIR

Alo.' B RG/LP Dated: >t .oe.zozg

eg.istrar (Adm.)

Wry'a
1

2
3

4
5

6

7

Copy forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. GauraY Arora, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

w &r
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcising powcnr ofBar Council undcr Scction 58 ofthc Advocatcs Acr' 196l)

***

NOTIFICATION

No: ltto? -l rry /RG/LP Dated: ,r.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Varun Sharma
S/O Vinod Kumar Sharma
R/O Sangram Bhatta, Tchsil & District Kishtwar

vide Notification No.l170 Datcd 10.01.2020 has been declared as

Absolute/Final.

By Order

Additional .)

Ivo.. 1-*rlRS- Q> RG/LP Dated: >3.oe.zozg

(

forurarded to the: -

Pilncipal District and Sessions Judge, Kishtwar.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kishtwar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the offtcialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Varun Sharma, Advocate

......for information and necessary action.

copy

1.
2.
3.

4.
5.

6.

7.

Additional Rcgistrar (Ad m.)ww
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HIGH COIIRT OF JAMMU & KASHMIR A}TD LADAKH AT SRINAGAR
(Dxcrcising powcn ofBar Council undcr Scctiou 58 ofthc Advocatcs Act' 196l)

***

NOTIFICATION

No: ,?o8/- yor., ,RG/LP Dated: ,4 .08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Durlab Jeet Singh Sawhney
S/O Paramject Singh Sawhncy
R/O Saini Mohalla, Talab Tillo, District Jammu

vide Notification No.ll23 Dated 10.01.2020 has been declared as

Absolute/Final.

By Order

Additional

ruo; 3a\\l'),o RG/LP Dated: Y! .08.2023

Copy fonrarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, J&K High Court Bar Association, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Durlab Jcct Singh Sawhney, Advocate

......for information and necessary action.

egistrar (Adm.)

Resistrar (Adm.)wN

AdditioED
1.9
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Erercising powcrs ofBar Council under Scction 58 ofthc Advocatcs Act, l95l)

***

NOTIFICATION

No: tr,lol "l n) IRG1LP Dated: >9.08.2023
(-

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sahiba Banotra
D/O Satish Chander Banotra
R/O House No.20-8, Lane No.l, Basant Nagar, Janipur, Jammu

vide Notification No.1698 Datcd 16.03.2020 has been declared as

Absolute/Final.

By Order

Additiona

IVo: 3t),or - o8 RG/LP Dated: L) .05.2023

fonrarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sahiba Banotra, Advocate

......for information and necessary action.

tR"sryrffil

Gopy

1.
2.
3.

4.
5.

6.

7.

Additionawistrar (Adm.)
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HIGH COIIRT OF JAMIVIU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcB of Bar Counci! undcr Scction 58 of thc Advocatcs Aca, 196l)

***

NOTIFICATION

No: lvto J ,rtrRGrLP Dated: ts.08.2023
0

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Vishali Sharma
D/O Rattan Lal
R/O Villagc Jouran, Tehsil Akhnoor, District Jammu

vide Notification No.789 Datcd 30.12.2020 has been declared as

Absolute/Final.

By Order

Additional strar (Adm.)

No: }A>oq- tb RG/LP Dated: B .08.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Jammu
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Vishali Sharma, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

Additiona&

NY

I Registrar (Adm.)

/%yil
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HIGII COURT OF JAIVIMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@rerchiag powers of Bercouocit under socdon 5E of tbe Advocatcs Act, 196l)***

NOTIFICATION

No: lqrr *, 1."1a /RG'LP Dated: r-3.08.2023
(

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favourof:

Ms. Himani Wazir
D/O Keshav Raj Ralcwal
R/O Village &, Tehsil Bhagwah, District Doda

vide Notification No46l of 2021/RG/LP Dated 05.06.202f has been declared
as Absolute/Final.

By Order

AdditionaI Registrar (Adm.)

tYo.' 3 ->q RG/LP Dated: >t .08.2023 $
Copy fonrarded to the: -

Principa! District and Sessions Judge, Bhadenrah.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Doda.
CPC e-Courts High Court of J&K and Ladakh, Sdnagar for uploading on
the officialwebsite.
lncharge chief Librarian, High court wing Jammu/srinagar for information
and also keeping record of the same.
Ms. Himani Wazir, Advocate

......for information and necessary action.

1.
2.
3.

4.
5.

6.

7.

Additional R

w

W *,fr

egistrar (Adm.)fro
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HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rercising powcn of Ber Council undcr Soction 58 of the Advocatcs Act, l96t)

***

NOTIFICATION

No: r\r> 4rrr3 /RG/LP Dated: >3.08.2023
U

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sonalika Anand
D/O Prabhu Dayal
R/O Nai Basti, Gajansoo, Tchsil Marh, District Jammu

vide Notification No.l708 Datcd 16.03.2020 has been declared as

Absolute/Final.

By Order

Addiriona gistrar (Adm.)I

IUo.. 3? !>S - 3)- RG/LP Dated: >3.08.2023

forvarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sonalika Anand, Advocate

......for information and necessary action.

yffig
copy

1.

2.
3.

4.
5.

6.

7.

Adm.)AdditionAFeslstrar

Y
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IIIGH COIJRT OF JAMMU & I(ASHMIR AI\ID LADAKH AT SRINAGAR
@rerrising powers of Bar councir under soction 5g of the Advocates Act, 196l)***

NOTIFICATION

No: I 3 RG/LP Dated: 8.09.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Komal Choudhary
D/O Romesh Singh
R/O Vill. Khanpur, Tehsil Ramgarh, District Samba

vide Notification No.470 ol202ttRGtLp Dated ut.06.2021 has been declared
as Absolute/Final.

By Order

Additional

Itlo.' ts+ )-3a- \o RG/LP Dated: >4.08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Samba.2. Secretary, Bar Councilof lndia, New Delhi.3. Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.

4. President,District BarAssociation,samba.
5. cPC e-courts High court of J&K and Ladakh, srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammr.r/Srinagar for information

and also keeping record of the same.
7. Ms. Komal Choudhary, Advocate

......for information and necessary action.

Additiona

Registrar (Adm.)

W /H$'t

egistrar (Adm.)

ffirP
l

@
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HIGH COI]RT OFJAMMU & KASHMIR AI\ID LADAKH AT SRINAGAR
@xercising powers of Bar Council undcr Scction 58 of thc Advocates Act, l95l)

***

NOTIFICATION

No: t\rq *l u>> /RGTLP Dated: L3.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Ms. Sobya Manzoor
D/O Manzoor Hussain
R/O KurhadrTchsil Koteranka, Rajouri

vide Notification No.1320 Dated 02.01.2019 has been declared as

Absolute/Final.

By Order

Additional Re-gistrar (Adm.)

wg{t
copy

1.

2.
3.

4.
5.

6.

7.

IUo: }a)-\r - tr8 RG/LP Dated: >\ .08.2023

forwarded to the: -

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sobya Manmor, Advocate

......for information and necessary action.

t

Additiona'W*^ry1^



t34

HIGH COTTRT OF JAMMU & KASIIMIR At{D LADAKH AT SRINAGAR
@xcrcising powcrc of Bar Council under Scction 58 of thc Advocetcs Act' l95l)

***

NOTIFICATION

No: t.{ '< 4 r.t+ /RG/LP Dated: >3. 08.2023
$

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

Mr. Aditya Sadotra
S/O Romesh Sharma
R/O Phase-II, Surksha Vihar, Plaoura Top, District Jammu

vide Notification No.4l9 of 2021/RG/LP Datcd 05.06.2021has been declared

as Absolute/Final.

By Order

Additiona

IVo: 5*>t{1- SS RG/LP Dated: >t .08.2023

copy

1.

2.
3.

4.
5.

o.

7.

folarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Ghief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aditya Sadotra, Advocate

......for information and necessary action.

AdditionalRegistra r (Ad m.)

W /ffi(

trar Ad



r35

HIGH CO['RT OFJAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrcising powcn of Bar Courcil undcr Scction 58 of thc Advocates Act' 196l)

***

NOTIFICATION

No: lqtl .l r.>r ,RGTLP Dated: >].08.2023
d

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sahi! Sharma
S/O Rajinder Prasad
R/0 House No.84, Ext-I, Subash Nagar, Jammu

vide Notification No.187 Dated 18.06.2019 has been declared as

Absolute/Final.

By Order

Addirional istrar (Adm)

ryffJ"tl\lo: 17[r(A --Ar RG/LP Dated: >t .08.2023

copy

1.

2.
3.

4.
5.

6.

7.

fowarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sahil Sharma, Advocate

......for information and necessary action.

AdditionalRegistrar (Adm.)
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrcising powerc ofBer Counci! undcr Scction 58 ofthc Advocatcs Act' 196l)

***

NOTIFICATION

No: lsr + "lnyl /RG/LP Dated: D.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sehar Zulfiqar
DlOZulfiqarAli Parray
R/O H.No.213, Mast Garh, District Jammu

vide Notification No.l747 Dated 30.03.2019 has been declared

Absolute/Final.

By Order

Additiona

as

Rcgistrar (Adm.)y *,ffrlto; 3+16\ - +l RG/LP Dated: 4.oa.zozs
copy

1.
2.
3.

4.
5.

6.

7.

forwarded to the: -

Principal District and Sessions Judge, Jammu
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Schar Ztlfiqar, Advocate

......for information and necessary action.

Addition4l Registrar (Adm.)wffi*



HIGH COURT OF JAMMU & KASHMIR ANI) LAI)AKH AT SRINAGAR 
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961) 

*** 

NOTIFICATION  

No: ) -i/RG/LP Dated: )-. 08.2023 

Provisional admission as an Advocate, granted under the Advocates 

Act, 1961 in favour of: 

Ms. Megha Sharma 
D/O Subash Chander Sharma 
RIO Ward No.5, Near Bal Bharati School, Samba 

vide Notification No.1764 1)ated 30.03.2019 has been declared as 

Absolute/Final. 

By Order 

Additional Registrar (Adm.) 

No: -_ -c-  RGILP Dated:  )-  .08.2023 

Copy forwarded to the: - 

1. Principal District and Sessions Judge, Samba. 
2. Secretary, Bar Council of India, New Delhi. 
3. Manager, Government Press, Srinagar for publication in the next issue of 

Government Gazette. 
4. President, District Bar Association, Samba. 
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on 

the official website. 
6. Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information 

and also keeping record of the same. 
7. Ms. Megha Sharma, Advocate 

...for information and necessary action. 

Additional Registrar 
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xerrcising powers of Bar Council under Scctioo 58 of the Advocates Actr 196l)

***

NOTIFICATION

No: tlrl*l r->) /RG/LP Dated:'r'!.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ajay Anand
S/O Surinder Kumar Anand
R/O Ward No 9, Teh Nowshara District Rajouri

vide Notification No.1629 Dated 23.03.2019 has been declared as

Absolute/Final.

By Order

Additional

^to..34L€o- 
8:+ RG/LP Dated: >\ .08.2023

forwarded to the: -

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ajay Anand, Advocate

......for information and necessary action.

Additional gistrar (Adm.)

[egistrar (Adm.)w &4*
Gopy

1.
2.
3.

4.
5.

6.

7.

Y

g- o
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exerrcising poecrs of Bar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

noz Un4rytrRGrLP Dated: ra.08.2023
0

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Richa Sharma
D/O Ashok Kumar
R/O Mearth P.O Budhi, District Kathua

vide Notification No.l708 Datcd 30.03.2019 has been declared as

Absolute/Final.

By Order

Alo.'3+)-88-qC RG/LP

Additional Registrar (Adm.)

Dated:. >3.00.202s W ryrflo
copy

1.
2.
3.

4.
5.

6.

7.

forvarded to the: -

Principal District and Sessions Judge, Kathua.
Secretiary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the ofiicialwebsite.
lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.
Ms. Richa Sharma, Advocate

......for information and necessary action.

Registrar (A

1

Additiona
h

.)
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HIGH COIIRT OF JAN{MU & I(ASHMIR AI\D LADAKH AT SRINAGAR
(Ercrcising powcrs ofBar Council undcr Scction 5t of thc Advocrtca Act, 196l)

***

\

NOTIFICATION

No: 19u .J xrr/RG/LP Dated: ?3. 08.2023
I

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shubham Kumar Kaith
S/O Mohan Lal Kaith
R/O Chatha Gujjran, Tehsil Marh, District Jammu

vide Notification No.679 of 20224RG/LP Dated 30.05.2022 has been declared

as Absolute/Final.

By Order

Addiriona $,egistrar (Adm.)w lhY<P
l

f\lo.' 3a:A6 -,ao\ RG/LP Dated: >t .08.2023

forwarded to the: -

Principa! District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shubham Kumar Kaith, Advocate

......for information and necessary action.

copy

1.

2.
3.

4.
5.

6.

7.

Addition

|ff,'rr&,ipp



l4l

HIGH COI.'RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xerrcising powcrs of Bar Courcil under Scctioo 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: I tt>> +lp* /RG/LP Dated: fi.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Satyam Arora
S/O Sanjay Arora
R/O H.No.lS3, Ward No.18, Ncar Mandir Morh Dewan Janjh Ghar Sarwal,
Jammu.

vide Notification No.515 of 2021lRG Dated 31.03.202f has been declared as

Absolute/Final.

By Order

Additio a eglstl

Alo.' 3tlo-l- tr RG/LP Dated: >3 .08.2023

Copy forrvarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Satyam Arora, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

w

Additional [egistrar (Ad m.)w%v

.)
'')

n
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HIGH COURT OF JAMMU & KASHMIR AT{D LADAKH AT SRINAGAR
(Exercising powcn ofBar Council undcr Scction 58 ofthc Advocatcs Act, 196l)

***

NOTIFICATION

No: t?r-3 4 nr>rRG/LP Dated: >J.08.2023
V

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Kanchan Bala
D/O Sh. Krishan Lal
IUO Chakrohi near Krishna Mandir Suchctgarh, Jammu

vide Notification No.542 of 202llRG Datcd 31.03.2021has been declared as

Absolute/Final.

By Order

Additional trar (Adm

No: 1?\>6- 3\ RG/LP Dated: >.t .08.2023

forvarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Kanchan Bala, Advocate

......for information and necessary action.

w
copy

1.

2.
3.

4.
5.

6.

7.

AdditionaI Reeis

w
trar (Ad
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HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
(Exercisiog powc!1i of Bar Council undcr Scction 5t of tbc Advocatcs Act, 196l)

***

NOTIFICATION

No: l9>U.l r,*! /RGTLP Dated: >>. 08.2023
0

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Adlcen Mehraj
D/O Sheikh Mehraj Ud Din
R/O Kachgari Masjid Fatch Kadal, District Srinagar

vide Notification No.478 of 2021/RG Dated 29.03.2021has been declared as

Absolute/Final.

By Order

Additional rar (Adm.)
v,

Itlo.' 3t 5h- 8l RG4LP Dated: ,h .08.2023

forwarded to the: -

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the ofiicialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Adlccn Mchraj, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

Reeist

@ #rvl
copy

1.
2.
3.

4.
5.

6.

7.

M ffiY*



t4

HIGH COI]RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrrising powcnr of Bar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: l19 s ,RGTLP Dated: r}. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shazia Bashir
D/O Bashir Ahmad Bhat
R/O Syed Mohammad Abad Wuyan, Tchsil Pampore, District Pulwama

vide Notification No.l20 Datcd 22.10.2020 has been declared as

Absolute/Final.

By Order

Additional Rc4istrar (Adm.)

wr%r(uo: )E>>\- Ao RGILP Dated: >>.08.2023

forwarded to the: -

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shazia Bashir, Advocate

......for information and necessary action.

copy

1.
2.
3.

4.
5.

6.

7.

Additional Rcgistrar (Adm.)tu /%1\f
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HIGH COI.IRT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rcrcicing powcnr of Ber Council undgr Scctioo 58 of thc Advocatcs Act' 196l)

tc**

NOTIFICATION

No: /trlS 4-yt ,RGTLP Dated: vt.08.2023
il

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Aabid Hussain Bhat
S/O Abdul Jabbar Bhat
R/O Shahngari Mawar, Tehsil Qalamabad, District Kupwara

vide Notification No.482ol 2O2L4RG/LP Dated 29.03.2021 has been declared

as Absolute/Final.

By Order

Additional R r (Admesistra-w .)

r'tto: 73L8>-?1 RG/LP Dated: r! .oa.zozs

forwarded to the: -

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aabid Hussain Bhat, Advocate

......for information and necessary action.

copy

1.
2.
3.

4.
5.

o.

7.

Additiona llcgistrar (Adm.) r,Wffiv



t46

HIGH COURT OF JAMMU & KASHMIR AI\ID LADAKH AT SRINAGAR
@xcncising powen of Bar Council uodcr Scction 58 of tbc Advocslcs Act' 196l)

**!t

NOTIFICATION

Dated: 7I 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

No: f \r,f 
{-*r 

IRG/LP

Ms. Manprect Kour
D/O Kulbir Sineh
R/O Govf, Nagir, Vill. Deoli, Bishnah, Jammu

vide Notification No.840 Datcd 17.08.2017 has been declared as

Absolute/Final.

By Order

Additio n al Regist rar (40 

-m{Dated:.>\ .oa.zozsW mt
copy

1.

2.
3.

4.
5.

6.

7.

No: fila> -Sl RG/LP

forwarded to the: -

Principa! District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Cort Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Manprcet Kour, Advocate

......for information and necessary action.

Additional Registrarv Ad .)
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HIGH COIIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising pon'en of Bar Council undcr Soction 58 of thc Advocatcs Acg 196l)

***

NOTIFICATION

No: lgv6 4r* /RG/LP Dated: )!.08.2023
0

forwarded to the: -

Principal Dlstrict and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication ln the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Primal Raj, Advocate

......for information and necessary action.

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Primal Raj
D/O Dalcep Kumar Pandita
R/O Villa No.l Lane 2 Adarch Enclavc Extcnsion Trikuta Nagar, Tcshil &
District Jammu.

vide Notification No.652 of 20224RG/LP Dated 30.05.2022 has been declared

as Absolute/Final.

By Order

Additional R

No: 3?91o - ?t RGILP Dated: v, .08.2023

copy

1.

2.
3.

4.
5.

6.

7.

Additiona I Rcgistrar (Adm.)

w 4m1n

trar (Adm.)

).t



148

HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rcncising porvcrc of Bar Council uodcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: ltt>*.l w$tRGtLP Dated: t4.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shahzad Shabir
S/O Saleem Raza
R/O Ward No.4, House No.61, Shian Near P.N.B, Tchsil Haveli, District
Poonch.

vide Notification No.ll13 of 2021lRG Dated 14.09.2021 has been declared

as Absolute/Final.

By Order

Additional Registrar (Adm.)

w &(r'Alo.'

Gopy

1.

2.
3.

4.
5.

o.

7.

316 -tl oS RG/LP Dated: yD .oa.zozs

forwarded to the: -

Principal District and Sessions Judge, Poonch.
Secretary, Bar Gouncilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shahzad Shabir, Advocate

......for information and necessary action.

Additional R

fu-
egistrar (Adm.)

*
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HIGH COIIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powcrs of Bar Councit undcr Scction 58 of thc Advocetcs Act, 196l)

***

NOTIFICATION

No: /laE,RG,LP Dated:23. O8.2O23

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Musharraf Khurshid Mir
S/O Khurshid Ahmed Mir
R/O House No.S, Mir Manzil, Ward No.9, District Rajouri

vide Notification No.I051 oI 2O2L4RG/LP Dated 14.09.2021 has been

declared as Absolute/Final.

By Order

Additiona Rggistrar (Adm.)wN$I

copy

1.

2.
3.

4.
5.

6.

7.

no: ? a6- RG/LP Dated: 2?-.08.2023

forwarded to the: -

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Councilof India, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Musharraf Khurshid Mir, Advocate

......for information and necessary action.

strar (Ad m.Additio

%\'lh
)
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HIGH COIIRT OFJAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
@rercisiog lnwcn of Bar Council under Scction 58 of thc Advocatcs Act' 196l)

**!f

NOTIFICATTON

No: / ?tq /RG/LP Dated'zt. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Rimsha Suri
D/O Rajinder Kumar Suri
R/O H.No.232, Colonel's Colony, Bohri, Talab Tillo, District Jammu

vide Notification No.l558 of 2021IRGILP Dated 17.12.2021 has been

declared as Absolute/Final.

By Order

Additiona rar (Adm.)

No: 37ht ?_ar Ra/LP Dated: 2?..oa.zozs
>t

fonYarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Rimsha Suri, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

'.&'
h,p1

Gopy

1.
2.
4.

4.
5.

o.

7.

qfu--



l5l

HIGH COI.IRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
([rcrcising powcn ofBar Council undcr Scction 5t ofthc Advocatcs Act, 1961)

***

NOTIFICATION

No: /Q3o- ,RGTLP Dated:23 . 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Neenu Kumari
D/O Ramesh Kumar
R/O Paryote P/O Khellani, Tchsil & District Doda

vide Notification No.l525 o12021/RG Datcd 17.12.2021 has been declared

as Absolute/Final.

By Order

lVo.' Z74ta aq RGILP

Copy forwarded to the: -

1. Principal District and Sessions Judge, Bhaderwah.
2. Secretary, Bar Council of lndia, New Delhi.
3. Manager, Government Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, District Bar Association, Doda.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officlalwebslte.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Ncenu Kumari, Advocate

......for information and necessary action.

Additional [cgistrar (Ad m.)

Dated:2e .oa.zozs W ffi

Additionql Registrar (Adm.)y zffiq;
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HIGH COURT OFJAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
@xcrrising powcrs of Bar Council undcr Scction 5t of thc Advocetcs Act, 196l)

!t**

NOT!FICATION

No: / ?3t /RG/Lp Dated:23. og.2o2t

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Atharv Mahajan
S/O Anu Gupta
R/O House No.50/2, Extcnsion Trikuta Nagar, Jammu

vide Notification No. 1466 of 2021lRG Dated 16.12.2021 has been declared

as Absolute/Final.

By Order

IUo.' ?*.tzo-Zz RctLP

Additional Reeistra

Dated:23 .oa.zozs W
r (Adm.

?

copy

1.

2.
3.

4.
5.

6.

7.

fonYarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Atharv Mahajan, Advocate

......for information and necessary action.

Additional Rcgistrar (Adm.)w Mt\u
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HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
(Ercncising powcre ofBar Council undcr Scctioo 5t ofthc Advocates Act, 1961)

***

NOTIFICATION

No: / ?ls /RG/LP Dated: 23. oe.zozs

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Arjun Bharti
S/O Bharat Bhushan
R/O Village Simbalwala, Tehsil Bhalwal, District Jammu

vide Notification No.l462 oI202llRG Datcd 16.12.2021 has been declared

as Absolute/Fina!.

By Order

No: 3zwa. Qs- aetp Dated:22 .oa.zozs

Rceist

@- mrln
Additiona rar (Adm.)

copy

1.
2.
3.

4.
5.

6.

7.

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Arjun Bharti, Advocate

......for information and necessary action.

strar (Adm.)Additional Rcgi

w fryo
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HIGH COI]RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcrs of Bar Counci! undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: /? I q /RG/LP Dated')3. og.2o23

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Nitin Seth
S/O Yashpal Sharma
R/0 Domana, Tehsil & DistrictJammu

vide Notification No.l275 of 2021lRG Dated 16.ll.202l has been declared

as Absolute/Final.

By Order

no, 37 Qs-q- rr RG/LP

Gopy forwarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretiary, Bar Council of lndia, New Delhi
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, J&K High Gourt Bar Association, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Nitin Seth, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

Additional Rggistrar (Adm.)

Dated:23 .ol.2o2r W %tt

M ,9ffiE1t
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrcising powenr of Ber Councit undcr Scction 58 of thc Advocatca Act, 196l)

***

NOTIFICATION

No: /tB3 ,RG/LP Dated:23. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Asif Manzoor Bhat
S/O Manzoor Ahmad Bhat
IUO Konibal Pamporc, M.L.A. Mohalla, Pamporc, District Pulwama

vide Notification No.1004 of 2021/RG Dated 14.09.2021 has been declared

as Absolute/Final.

By Order

Additional Registrar (Adm.)

Alo.' 3VcrQa-S-g RG/LP Dated)L .08.2023

forurarded to the: -

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Asif Manzoor Bhat, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

w m"
copy

1.
2.
3.

4.
5.

6.

7.

w
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercicing poncn of Ber Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: / ?gs' ,RGTLP Dated23 . oo.2oz3

Provisional admission as an Advocate, granted under the Advocates

Ast, 1961 in favour of:

Mr. Ghulam Qadar
S/O Abdul Rehman
R/O Rajdhani, W.No.03, Manjakotc, District Rajouri

vide Notification No.l019 of 202IIRG Dated 14.09,2021 has been declared

as Absolute/Final.

By Order

AdditionaI Registrar (Adm.)

Alo; 2vE/2-/? RG/LP Dated: 2l .oe.zozs

Copy forwarded to the: -

1. Principal District and Sessions Judge, Rajouri.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Government Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, District Bar Association, Rajouri.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Ghulam Qadar, Advocate

......for information and necessary action.

W 4\f

trar (Adm.)Addirion#Resis

ryq,+
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcncising powcrc of Bar Couocil undcr Scction 58 of thc Advocatcs Act' 1961)

***

NOTIFICATION

No: / Q3 d /RGrLp Dated: 23. Os.zozt

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Gourav Naagar
S/O Anil Kumar Sharma
R/O Ward No.4 RakhDhokJourian, Jammu

vide Notification No.l022 of 2021lRG Dated 14.09.2021has been declared

as Absolute/Final.

By Order

1

2
3

4
5

6

7

IVo.' 3+Q+"-77 norp
Gopy forarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Gourav Naagar, Advocate

......for information and necessary action.

Additional Rggistrar (Adm.)

Dated: ?3 .oe.zozs w hfiEO

Additional Registrar (Adm.)

@_%1r'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrcicing powerr ofBer Council uodcr Scctioo 58 ofthc Advocatcs Act' 196l)

***

NOTIFICATION

No: lQt+ ,RG/LP Dated:)3. 08.2023

Provisiona! admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Murtaza
S/O Miyan Khan
R/O Rajpur, Bhatta (Kamila), Nowshera, District Rajouri

vide Notification No.1054 of 2O2llRGtLP Dated 14.09.2021 has been

declared as Absolute/Final.

By Order

Additional R

xo: 3?1+0 -&E- Ra/LP Dated: )3 .oa.zozs

forwarded to the: -

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Murtaza, Advocate

......for information and necessary action.

egistrar (Adm)wffi;
copy

1.
2.
3.

4.
5.

6.

7.

rar (Adm.)Additional Regist

8t MYI
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HIGH COI.IRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcising powcm of llar Council undcr ticction 5t of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: / ?lo /RGTLP Dared:23.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Nigam Arora
S/O Raju Arora
R.lO24rPartly, Ward No.4, Gopal NagarrKundrorian, Katra, District Rcasi

vide Notification No.l0E2 oI 2O2ltRGtLP Dated 14.09.2021 has been

declared as Absolute/Final.

By Order

Additio alR

Alo.' ?+Qgd- qe RG/LP Dated:)3 .08.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Reasi.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Nigam Arora, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

cgistrar (Adm.)wW
1

2
3

4
5

6

7

w
v \$
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HIGH COI]RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rercising powcn of Bar Council undcr Soction 58 of thc Advocatcs A4 f 96l)

***

NOTIFICATION

No: /Al q- /RGTLP Dated=B . o'.2o23

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Mr. Rishav Sharma
S/O Kishori Lal Sharma
R/O Ward No.l3, House No.l93, Roop Nagar, Rcasi Near IRP Hqrs. District
Rcasi

vide Notification No.1093 of 2021lRG Dated 14.09.2021 has been declared

as Absolute/Final.

By Order

Additiona trar (Adm.)

Alo.' ?+t, q/-ga3 RG/LP Dated:23 .08.2023

forwarded to the: -

Principal District and Sessions Judge, Reasi.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Rishav Sharma, Advocate

......for information and necessary action.

egistrar (Adm.)

ffi
copy

1.
2.
3.

4.
5.

6.

7.

t
Addition

&Y*
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HIGH COI'RT OF JAMMU & KASHMIR AT\D LADAKH AT SRINAGAR
(Bxcrcising powcn of Bar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

no: / Q Qa - /RGTLP Datedzai. og.2o2g

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shittu Kumari
D/O Amar Dass
IVO Bahadur Khan Bishnah, DistrictJammu

vide Notification No.l103 of 2021lRG Dated 14.09.2021 has been declared

as Absolute/Final.

By Order

Additional Registrar (Adm.)

copy

1.

2.
3.

4.
5.

6.

7.

no: 979bq-9'// Ra/LP

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretiary, Bar Councilof India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shittu Kumari, Advocate

......for information and necessary action.

nal egistrar (Adm.)

Dated:23 .oe.zozs W 4r"

Additiok fuun
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HIGH COI.IRT OF JAMIVTU & I(ASHMIR AND LADAKII AT SRINAGAR
@xcrcising powcru of Bar Couocil under Scction 58 of thc Advocatcs Act' 196l)

*!t*

NOTIFICATION

No: /0qt /RG/LP Dated:23.0g.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Humaira Sajad
D/O Sajad Ahmad
R/O H.No. 27, Fawabad Colony, Naikbagh Natipora, Tehsil Chanapora'
District Srinagar.

vide Notification No.85 ot2D22tRGfLP Datcd 24.02.2022 has been declared

as Absolute/Final.

By Order

Additional W*ffi)'
I\lo.' ?>su* /q Ra/LP Dated:23 .ol.2o2s

copy

1.

2.
3.

4.
5.

6.

7.

forwarded to the: -

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the ofiicialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Humaira Sajad, Advocate

......for information and necessary action.

istrar (Adm.)Addition

%rv
a,

v)
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IIIGE COURT OF JAMMU & KASHMIR AI\ID LADAKH AT SRINAGAR
@rerrising porvers of Bar couacil 

1na;r*sectoo 
sE of the Advocates Acr, lg6l)

NOTIFICATION

No: l?qs. ,RG/LP Dated23.08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mn Phuntsog Tsewang
S/O Phunchok Stanzin
R/o skurbuchan, Block Khaltsi, Tehsil Khaltsi District Leh Ladakh

vide Notification No.503 of 2021/RG/LP Dated 07.062021has been declared

as Absolute/Fina!.

By Order

Additional Registrar (Adm.)

1

2
3

4
5

6

7

no:375)a- 2 Dated:2? .oe.zozg t)
Copy forwarded to the: -

Principal District and Sessions Judge, Leh.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Leh.
GPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.
Mn Phuntsog Tsewang, Advocate

......for information and necessary action.

w eq

AdditionqI Registrar (Adm.)w %qn
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IIIGH COI.TRT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
(Dxcrcising powcrs of llar Council undcr Scction 58 of thc Advocatcc Act' l95l)

***

NOTIFICATION

No: /? qg ,RGTLP Dated:23 . os.zozs

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Aftab Alam
S/O Mohd Alam
R/O Ward No.4, District Rajouri

vide Notification No.1340 Dated 19.02.2020 has been declared as

Absolute/Final.

By Order

Additional

Ra/LP Dated: 23 .oe.zozs ffi
Reeisg- trar (Adm.)

IUo.' S+sao- lr' v)
Gopy forwarded to the: -

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aftab Alam, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

Additiolral Rcgistrar (Ad m.)w Mtt
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HIGH COI'RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcnr of Bar Councit undcr Scction 58 of thc Advocetcs Act' l95l)

***

NOTIFICATION

No: / ?+ q /RG/LP Dated:23. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mashood Ahmad Wani
S/O Shamsudin Wani
R/O Chandian Pajan, Tehsi! Dcvsar, District Kulgam

vide Notification No.979 Dated 09.01.2020 has been declared as

Absolute/Final.

By Order

Additional

Alo.' 77536- q3 RG/LP Dated: 23 .O*.ZOZS

forwarded to the: -

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mashood Ahmad Wani, Advocate

......for information and necessary action.

Registrar (Adm.)vffi*
copy

1.
2.
3.

4.
5.

6.

7.

trar (Adm.)

)r1

Additiona,#T

h1
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HIGH COI.]RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrrcising powenr of Bar Council undcr Scction 58 of thc Advocatcs Act, l95l)

***

NOTIFICATION

Dated: >r.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Mr. Ranject Singh
S/O Rattan Singh
R/O PanjanaPlO Bhatyari, Tehsil Dansal, District Jammu

No: lgqSt'teB/RGTLP

09t'UOatea 10.01.2020 has been declared asvide Notification No.l

Absolute/Final.

By Order

No: }.;IS\? - Sl RG/LP Dated: Y\ .08.2023

Copy forvarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Council of lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, J&K High Court Bar Association, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Ranjcet Singh, Advocate

......for information and necessary action.

Additional Rc r (Adm.)sistra

w ffi,t

gistrar (Adm.)AdditiW HT,



Additionj Registrar (Actm.) 
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR 
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961) 

NOTIFICATION  

No: i/r• IRGILP Dated: )3. 08.2023 
9 

Provisional admission as an Advocate, granted under the Advocates 

Act, 1961 in favour of: 

Ms. Ibahat Nowsoze 
D/O Gh Mohmmad Dar 
RIO Pakher-Pora, Balkhi-Basti Chirar-e-Sharicf, Budgam 

vide Notification No.465 of 202 1/RG Dated 29.03.2021 has been declared as 

Absolute/Final. 

By Order 

AdditionaiRegistrar (Adm.) 

No: 3sç- 6 RGILP Dated:  >3.08.2023 

Copy forwarded to the: - 

1. Principal District and Sessions Judge, Budgam. 
2. Secretary, Bar Council of India, New Delhi. 
3. Manager, Government Press, Srinagar for publication in the next issue of 

Government Gazette. 
4. President, District Bar Association, Budgam. 
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on 

the official website. 
6. Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information 

and also keeping record of the same. 
7. Ms. Ibahat Nowsoze, Advocate 

for information and necessary action. 
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcising powcrs ofBar Council undcr Scction 58 of thc Advocatcs Act' l96f)

***

NOTIFICATION

No: ltt\*ol t rl/RG/LP Dated: *. 08.2023
I

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Abhya Thusoo
D/O Vimal Thusoo
R/O H.No.294rlane No.6, Krishna Vihar, Janipur, Jammu

vide Notification No.42l of 2021/RGILP Datcd 05.06.2021 has been declared

as Absolute/Final.

By Order

Additiona trar (Adm.)

1

2
3

4
5

6

7

IUo; 3?Sk>-b RG/LP Dated: >\ .OA.ZOZS

Copy forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Abhya Thusoo, Advocate

......for information and necessary action.

gistrar (Adm.)

,Wm

1

aooitionffi

? 1>
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HIGII COI,IRT OF JAMMU & I(ASHMIR AI\ID LADAKH AT SRINAGAR
(Excrcisiog powcrs ofBar Council undcr Scction 58 ofthc Advocatcs Act, 1961)

***

NOTIFICATION

No: l4V8 /RG/LP Dated: yr.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ayush Sharma
S/O Ravi Datt Sharma
WO Bera Bhatta, Matta, Tehsil & District Kishnvar

vide Notification No.424 of 2021IRG/LP Datcd 05.06.202f has been declared

as Absolute/Fina!.

By Order

Additional rar (Adm.)w
No: b?S*l-43 RG/LP Dated: >3 .0s.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Kishtwar.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kishtwar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ayush Sharma, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

gistrar (Adm.)

w

looitionffi
qy "rt
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HIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
(Drcrcising pos,cnr of Bar Council undcr Scction 5t of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: lttVQ ^/ ny>tRGtLP Dated: >t 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Kumari Rupali
D/O Romesh Chander
R/O Village Barota, tchsil Ramkot, District Kathua

vide Notification No.472 of 2021IRG/LP Datcd 05.06.2021 has been declared

as Absolute/Final.

By Order

uo: t?Sll -06 RG/LP Dated: Tl.Og.ZOZe

Copy forwarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Kumari Rupali, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

Additional trar (Adm.)Rggis

w /%n',3

AdditionSl Registrar (Adm.)

w ffiYt
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ITIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rerrcisiug powcnr of Bar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: I V {u cf *29 /RG/LP Dated: >g . 08.2023
g

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sanchit Vcrma
S/O Ravi Kanth Vcrma
R/O Village Gandyal, P.O Haripur, Tchsil Hira Nagar, District Kathua

vide Notification No.I22 Datcd 07.04.2017 has been declared as

Absolute/Final.

By Order

Additional R

IVo.' b?f|+ -1.) RG/LP Dated: l4 .O&.ZOZS

fonvarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the ofricialwebsite.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sanchit Verma, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

esistrar (Adm.)wsy
copy

1.
2.
3.

4.
5.

6.

7.

K MY\
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HIGH COIIRT OF JAMMU & KASHMIR At\tD LADAKH AT SRINAGAR
(I)rcrcising powers ofBarCouncil undcr Scction 53ofthc Advocatcs Act, 196l)

***

NOTIFICATION

Noz tlgr dnrt /RG/LP Dated: >1. O8.2O2g
V

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Irshad Nabi
S/O Gh Nabi Paray
R/O Sonawari, Kochak Mohalla, Hajin, District Bandipora

vide Notification No.832 Datcd 16.10.20218 has been declared as

Absolute/Final.

By Order

Additiona rar (Adm.)

tto: 3*91(.lol Ro/LP Dated: Y\ .oa.zozs ,$
forwarded to the: -

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Irshad Nabi, Advocate

......for information and necessary action.

strar (Adm.)

I Registg- %rt
copy

1.

2.
3.

4.
5.

6.

7.

Additio

ffi1q,)
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HIGH COI]RT OFJAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcrs of Bar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: ll{t 4rdlRG/LP Dated: }3. 08.2023
v

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Rajni Gupta
D/O Surcsh Gupta
R/O Plot No. 2 Rchari Colony, District Jammu

vide Notification No.l

Absolute/Final.

By Order

/no"roa 22.04.2019 has been declared as

Additiona egistrar (Adm.)l

tto: 3?6o9- /2 RG/LP Dated: a.Oil.ZOZS

fomarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Rajni Gupta, Advocate

......for information and necessary action.

Registrar (Adm.)

W ffi,t
copy

1.
2.
3.

4.
5.

6.

7.

Addition

w-
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
([xcrcising powcn of l]ar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

Dated: r}. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sadam Hussain Wani
S/O Muhammad Hussain Wani
R/O Wani Mohalla, Ghat, District Doda

vide Notification No.191 Datcd 19.06.2019 has been declared as

Absolute/Final.

By Order

Noz lYSg {xB 1RGTLP

Ad tlona egistrar (Adm.)I

copy

1.

2.
3.

4.
5.

6.

7.

Alo.' t*{rl - li RG/LP Dated: 4.08. 023 fl
forwarded to the: -

Principal District and Sessions Judge, Bhaderwah.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Doda.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sadam Ilussain Wani, Advocate

......for information and necessary action.

cgistrar (Adm.)Additional R /%p



t75

HIGH COURT OF JAMMU & KASHMIR AI\ID LADAKH AT SRINAGAR
@xcrcising powcn of Bar Counci! under Scction 5E of tbc Advocatcs Act' 196l)

***

NOTIFICATION

No: tvCvlbl4 /RG/LP Dated: v\ .08.2023
{

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Mr. Sunil Kumar
S/O Bhisham Kumar
R/O Ward No.l, Sclhari Hathal, Sundcrbani, District Rajouri

vide Notification No.l

Absolute/Final.

By Order

to/? o"toa 19.06.2019 has been declared as

cgrstrar

IUo: 3*f,ta- YL Ro/LP

forwarded to the: -

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President District Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sunil Kumar, Advocate

......for information and necessary action.

Additional

Dated:,l .OMn tu1
Adm.)

,)

copy

1.

2.
3.

4.
5.

6.

7.

cgistrar (Adm.)IAdditiona qY
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcisiog powcnr of Bar Council uodcr Scction 58 of the Advocatca Act, 196l)

***

NOTIFICATION

No: l?9t .lpr> /RG/LP Dated: 8.08.2023
U

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Tajamu! Islam Tecli
S/O Gh Nabi Teeli
R/O Viddy, Srigufawar, Al-Aman Colony, Anantnag

vide Notification No.836 Datcd 21.09.2019 has been declared as

Absolute/Final.

By Order

Ad ti nal Registrar (Adm.)
I n

I Rcgistrar (Adm.)

H'1

*,ry,1

tto: 9*6vt - 3rr RG/LP Dated: >5 .0s.2023

Copy forwarded to the: -

1

2
3

4
5

6

7

Principal District and Sessions Judge, Anantnag.
Secretiary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Tajamul Islam Tecli, Advocate

......for information and necessary action.

Additiona

\/
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HIGH COIIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Dxcrrising powcrs ofBar Council undcr Scction 5t ofthc Advocatcs Act, l95l)

!k**

NOTIFICATION

No: trd6 4 .rt ,RGTLP Dated: ,.3. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Gulferaz Khan
S/0 Rcyaz Ahmed Khan
R/O Tatarsoo @hatti), Tehsil & District Ramban

vide Notification No.939 oI2022|RG/LP Dated 27.07.2022 has been declared

as Absolute/Final.

By Order

Ad ro Ggrs trar Adm.)

uo: 34139- h> RG/LP Dated: >3 .08.2023
Klvt

Copy fonrarded to the: -

Principal District and Sessions Judge, Ramban.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Ramban.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Gulfcraz Khan, Advocate

......for information and necessary action.

1

2
3

4
5

6

7

Additiona

\/

I Registrar (Adm.)

&rt fl
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HIGII COURT OF JAMMU & I(ASHMIR ATID LADAKH AT SRINAGAR
@rercising powers of Bor Council under Ssction 5E of t[e Advocates Acf, 196l)

***

NOTIFICATION

No: l6 N>) ,RG/LP Dated: y>.08.2023

Provisional admission as an Advocate, g

Act, 1961 in favourof:

Mr. Rishev Andotra
S/O Jatinder Singh
R/O Ward No.l2, Mandi Mandikhar, Near Shiv
Kathua

vide Notification No.507 of 2021/RG/LP Dated 07

as Absolute/Final.

By Order

Addi

No: 38Y?l' )oo RG/LP Dated: >, .(n.
Copy forwarded to the: -

Principal District and Sessions Judge, Kathua.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for
Govemment Gazette.
President, District Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh
the offtcialwebsite.
lncharge Chief Librarian, High Court Wing Jam
and also keeping record of the same.
Mn Rishev Andotra, Advocate

......for information and necessary action.

JnteO under the Advocates

Mandir, Tehsil & District

.W.2021 has been declared

I Reeistw rar (Adm.)

1

2
3

4
5

6

7

prulr"tion in the next issue of

Srinagar for uploading on

,[,ulSrin"g"r for information

Add nal Resis

w-
trar (Adm.)
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T SRINAGAR
Act, 196l)

HIGH COURT OFJAM
@xcrcising powcrs of

!t**

I

vide Notification No.556 of 2021IRG/LP Datcd 03

as Absolute/Final.

By Order

MU & KASHMIR AND +ADAKH A
Bar Council undcr Scction 58 of thc Advocatcs

Ad n I Rcgistrar (Adm.)

1r9

cation in the next assue of

Srinagar for uploading on

rfru/SrinaOar for information

Additi nal R

NOTIFICATION

No: ttr(*n/ wlnGrLP Dat{d: tr.08.2023

Provisional admission as an Advocate, grafteO under the Advocates

Act, 1961 in favour of: 
I

Mr. Aamir Rashid Mughal I

S/O Mohd Rashid 
I

R/O Naka Manjhari,Tchsil Mcndhar, District PoonFh

I

17.2021 
has been declared

I

I

No: )*6qY 9o RG/LP Dated: D .08.2 23

Copy fonrarded to the: -

1. Principal District and Sessions Judge, Poonch.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Government Press, Srinagar for pub

Government Gazette.
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jam
and also keeping record of the same.
Mr. Aamir Rashid Mughal, Advocate

......for information and necessary action

4
5

6

7

v cgistrar (Adm.)
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HIGH COIIRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Dxercising powcn of Bsr Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: t$&el )oy) /RGTLP Dated: >).08.2023
a

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Dakshita Sharma
D/O Jagdish Sharma
R/O W.No.lS, H.No.l65, Karlai Kangloo Tehsil & District Udhampur

vide Notification No.575 of 2021IRG/LP Dated 03.07.2021has been declared

as Absolute/Final.

By Order

Ad ro al Registrar (Adm.)

No: 3?d St -t0 RG/LP Dated: E-. 08.2023

fonrarded to the: -

Principal District and Sessions Judge, Udhampur.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Udhampur.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Dakshita Sharma, Advocate

......for information and necessary action.

#VP
copy

1.

2.
3.

4.
5.

6.

7.

AdditionaV I Registrar (Adm.)

9"1
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HIGH COURT OFJAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Drcrcising powcrs ofller Council undcr Scction 5t of thc Advocrtca Act, 196l)

***

NOTIFICATION

No: lNf? 4 toyt /RGTLP Dated: >r.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ram Saroop Sharma
S/O Sh. Babu Ram Sharma
R/O Vijaypur, H.No.95 Ward No.8, District Samba

vide Notification No.l384 of 2021lRG Datcd 17.11.2021has been declared

as Absolute/Final.

By Order

Additi nal Rcgi

w
strar (Adm.)

no: 9?691 -{6 RG/LP Dated: >l .oe.zozs i
Copy fonrarded to the: -

Principal District and Sessions Judge, Samba.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Samba.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ram Saroop Sharma, Advocate

......for information and necessary action.

Additional Rc

1
1

2
3

4
5

6

7

gistrar (Adm.)

qry1tu
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrcieing powcrs ofBer Council undcr Scction 5E of thc Advocatcs Act, t96l)

***

NOTIFICATION

Dated: v) .08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Danish Majiddar
S/O Abdul Majiddar
IUO H.No.2, Lanc NO.s, Mominabad Batmaloo, Srinagar

vide Notification No.l288 of 2021lRG Datcd 16.ll.202l has been declared

as Absolute/Final.

By Order

Additiona rar (Adm.)

NO: Il/6N /N'I 
'RG/LP

-

Rcgistv ewl\lo.' e4!?rf, RG/LP Dated: fi .OA.ZOZS

Gopy

1.

2.
3.

4.
5.

6.

7.

forwarded to the: -

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Danish Majiddar, Advocate

......for information and necessary action.

Additional R

w
cgistrar (Adm.)

%l*
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powc!! of Bar Counci! undcr Scctioo 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: 1161 4 nrl /RGTLP Dated: ,3 .08.2023
(-

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Abhinav Pathania
S/O Sh. Subash Chander
R/O Ncar Durga Mandir, Old Satwari, District Jammu

vide Notification No.l003 of 2021lRG Dated 14.09.2021 has been declared

as Absolute/Final.

By Order

AdditionaI Registrar (Ad )

w
copy

1.

2.
3.

4.
5.

6.

7.

tto: 376?9 - 8Y RG/LP Dated: >3 .OA.ZOZS

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Abhinav Pathania, Advocate

......for information and necessary action.

istrar (Adm.)eoditionffijs q\ a
u)

v
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HIGH COI'RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcising powcns of Bar Council undcr Scction 58 of thc Advocatca Act' 196l)

***

NOTIFICATION

Dated: B. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Ms. Padamja Sharma
D/O Gopal Krishan Sharma
R/O Ward No.4, Bhimni Gali, Katra, District Reasi

vide Notification No.1l88 of 2021/RG Dated 15.09.2021 has been declared

as Absolute/Final.

By Order

No: tal> 
V/>avt 

IRG/LP

Additional trar (Adm.)

W
1

2
3

4
5

6

7

tto: 9?J8 L: 81 RG/LP Dated: Y5 .08.2029

Copy forvarded to the: -

Principal District and Sessions Judge, Reasi.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Padamja Sharma, Advocate

......for information and necessary action.

cgistrar (Adm.)

%\*
I

ndditionaS

*qrl$
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HIGH COI.]RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powcn of Bar Council uodcr Scction 58 of thc Advocatcs Actr 196l)

***

NOTIFICATION

no: llb "L tn"t /RG/tp Dated: L3.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Ms. Akanksha Sharma
D/O Sh. Vijay Kumar Sudan
R/O H.No.96, Ward No.l7, Shankcr Nagar, District Udhampur

vide Notification No.l252 of 2OzltRlG Datcd 16.11.2021 has been declared

as Absolute/Final.

By Order

Additiona

uo: 91ll1r -1? t
RG/LP Dated: Y) .08.2023

forwarded to the: -

Principal District and Sessions Judge, Udhampur.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazefte.
President, District Bar Association, Udhampur.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Akanksha Sharma, Advocate

......for information and necessary action.

Rceistrar (Adm.)

W /j{tq,)
Gopy

1.
2.
3.

4.
5.

6.

7.

istrar (Adm.)

I

AdditionHes

ffiE*
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HIGH COI.IRT OF JAMMU & KASHTVIIR AND LADAKH AT SRINAGAR
(Excrcising powenr of Bar Counci! uodcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: tlltt y'u* /RG/Lp Dated: >3. og.2o23
{

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Jamccl Ahmcd
S/O Maqbool Ahmed
R/O Bathindi, Ncar Tube Well, Tehsil Bahu,District Jammu

vide Notification No.S93/RG/LP Datcd 05.07.2021 has been declared as

Absolute/Final.

By Order

Additiona

Dated: v) .08.2023
w*ffii,I

no: 9?6?t -(1"{ Ra/LP

Copy forwarded to the: -

1

2
3

4
5

6

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Jamcel Ahmed, Advocate

......for information and necessary action.

nal Rcgistrar (Adm.)I

Y

Add o

tu
ry

'rh
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HIGH COI.IRT OF JA]VIMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcrs of Bar Council undcr ScctioD 5t of thc Advocetcs Act' 196l)

***

NOTIFICATION

No: tgt{ *lrr> /RG/LP Dated: 7r.08.2023
0

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Vishal Veer Singh Langeh
S/0 Karan Singh
R/O Halqa, Marh, District Jammu.

vide Notification No.l330 of 2021/RG Dated 16.11.2021 has been declared

as Absolute/Final.

By Order

Add I csistrw ar (Adm.)

copy

1.

2.
3.

4.
5.

6.

7.

No: 38>89 r4> RG/LP Dated: >).oe.zozg

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Vishal Vcer Singh Langeh, Advocate

......for information and necessary action.

Ad a trar (Adm.)

tl

iri lRe
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HIGH COURT OF JAMMU & KASHMIR AIYD LADAKH AT SRINAGAR
(Excrcising powcrc of llar Council undcr Scction 58 of thc Advocatcs Act, 196l)

**!f

NOTIFICATION

no: tN69./yvg /RG/LP Dated: >3. 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Saycda Fatima
D/O Azeem Ali Shah
R/O Gulhutta, Tchsil Mendhar, District Poonch

vide Notification No.l596 of 2021lRG Datcd 18.12.2021 has been declared

as Absolute/Final.

By Order

Additional Rcgistrar (Adm.)

IVo.. 171o6. lj RG/LP Dated: Y\ .08.2023

forurarded to the: -

Principal District and Sessions Judge, Poonch.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sayeda Fatima, Advocate

......for information and necessary action.

egistrar (Adm.)

w ffi 1r5

Gopy

1.

2.
3.

4.
5.

6.

7.

Additional R

W q\;
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcising powerc ofBar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: l4lc y' rn /RG/LP Dated:r,l . 08.2023
T

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Umar Shakecl
S/O Shakccl Ahmad
IVO Lanc No.4, Vaski Vihar, Ban Talab, District Jammu

vide Notification No.l592 oI 2O2llRGtLP Datcd 17.12.2021 has been

declared as Absolute/Final.

By Order

1

2
3

4
5

6

7

Additiona

No: 9?*tq - ., RG/LP Dated: h.oe.zozs

-

Copy forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Umar Shakcel, Advocate

......for information and necessary action.

I Rcgistrar (Adm.)wffis

Additio"*WU
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HIGH COTJRT OF JATTflVIU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcieing powers ofBar Council undcr Scction 58 ofthc Advocatcs Act, 196l)

***

NOTIFICATION

No: l?t* l terRG/LP Dated: ?r.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Mahpara Shafi
D/O Mohmmad Shafi Dar
R/O Sopore, Tbtrsil Dangerpora, District Baramulla

vide Notification No.6ll oI2022tRGtLP Datcd 27.05.2022 has been declared

as Absolute/Final.

By Order

Additional trar (Adm.)

tto: 9** >? - ltl Rc/Lp Dated: 7) .OA.ZOZS

Copy fonrarded to the: -

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information
and also keeping record of the same.
Ms. Mahpara Shali, Advocate

......for information and necessary action.

Reeis

@ he(
1

2
3

4
5

6

7

AdditionalRcgistra r (Ad m.)

-W Mtts



l9l

HIGH COURT OF JAJVIMU & I(ASIIMIR AND LADAKH AT SRINAGAR
@rercbing powe," of B* councir 

1o;lsecooo 
sE of the Advocarcs Acr, 196l)

NOTIFICATroN

Dated: 1., .08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 infavourof:

Mr. Hyder Karrar Bin Mushtaq Lone
S/O Mushtaq Ahmed Lone
R/O Magam, Tehsil Handwara, District Kupwara

vide Notification xo.94z oJ20Z2|RGILP Dated 27.07.2022 has been declared

as Absolute/Fina!.

By Order

Additional strar (Adm.)

No: thl? f>n tRGrLp

No: 4 o-t RGILP Dated: ,t .$.2023
Copy folarded to the: -

1. Principal District and Sessions Judge, Kupwara.
2. Secretary, Bar Council of lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District BarAssociation, Kupwara.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mn Hyder lGrar Bin Mushtaq Lone, Advocate

......for information and necessary action.

Additiona

w
I Registrar (Adm.)

Regi

w ffin

Mfi
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IIIGH COI'RT OF JAMIVIU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcising powcrs ofBar Council undcr Scction 58 oftbc Advocatcs Act' 196l)

***

NOTIFICATION

no: 116? hA ,RGrLp Dated: /3 . Og.zOzg
{

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Mabak Tawaseen Mughal
D/O Mohammad Tawasecn Mughal,
IVO Chanipora, Jamia Mohalla, Tchsil Karnah, District Kupwara.

vide Notification No.968 ol2O22lRG/LP Dated 27.07.2022 has been declared

as Absolute/Final.

By Order

Additiona trar (Adm.)

W
'ftEytAro.' ,*7 )8. Qf RG/LP Dated:/) .oe.zozs

forwarded to the: -

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Mahak Tawasccn Mughal, Advocate

......for information and necessary action.

copy

1.
2.
3.

4.
5.

6.

7.

cgistrar (Adm.)AdditiorflR

ffi
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HIGH COI.'RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcrs of Bar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: /{ ?P.l*z> /RG/LP Dated: >r.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Ishrat Bashir
D/O Bashir Ahmad Dar
R/O Kirmani, Abad Sozcith, Lawaypora Tehsil Narbal, District Budgam

vide Notification No.588 of 2021IRG/LP Datcd 03.07.20221 has been

declared as Absolute/Final.

By Order

Additiona trar (Adm.)

IUo.' 3++al6-s) RG/LP Dated: >).OA.ZOZS

forwarded to the: -

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officlalwebsite.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Ishrat Bashir, Advocate

......for information and necessary action.

ffitrt
copy

1.

2.
3.

4.
5.

6.

7.

egistrar (Adm.)

%\'o
Additionffi
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HIGH COIIRT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@xcrcising powen of Bar Council undcr Scction 58 of thc Advocatcs Act. l95l)

***

NOTIFICATION

No: ll?t ^/ *rt /RG/LP Dated: 8.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Arushi Shukla
D/O Sh. Sanjecv Kumar Shukla
IUO 104/3, Roop Nagar, Tehsil & District Jammu

vide Notification No.21 of 2O224RG/LP Datcd 23,02.2022 has been declared

as Absolute/Final.

By Order

Additional rar (Adm.)

Alo.' ,**tt4- 6t Rc/Lp Dated: 14 .oa.zozg

Copy forwarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Government Gazette.
4. President, J&K High Court Bar Association, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Arushi Shukla, Advocate

......for information and necessary action.

ryW>

Additional Reeistrar (Adm.)

9y_ %rt
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HIGH COURT OF JATUMU & KASHMIR AND LADAKH AT SRINAGAR
(Drcrcising powcrs ofBar Council undcr Scction 5t ofthc Advocetcs Act, 196l)

***

NOTIFICATION

Noz l|l> 4 tort rRG/LP Dated:>l .08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Farooq Ahmad Lonc
S/O Abdul Samad Lone
R/O Kunmullha Akhal, Tehsil Kangan, District Ganderbal

vide Notification No.576 of 2022tRGlLP Dated 27.05.2022 has been declared

as Absolute/Final.

By Order

Additional Registrar (Adm.)

tto: 3*76>- b RG/LP Dated: vt .08.2023

forvarded to the: -

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Farooq Ahmad Lone, Advocate

......for information and necessary action.

Wffia
copy

1.
2.
3.

4.
5.

6.

7.

Additional Rcgistrar (Adm.)w ffist
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IIIGH COURT OF JAMMU & KASIIMIR AND LADAKE AT SRINAGAR
@rerciciog powerr of Ber couocit uoder section 5g of thc Advocetcs Acq 196r)***

NOTIFICATION

Dated: >r.08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Mohammad Shafi Bhat
S/O Ghulam Mohammad Bhat
R/O Gowhorpora, Tehsil Chadoora, District Budgam

vide Notification No.496 of 2021lRG Dated 2g.o3ao2l has been declared as
Absolute/Final.

By Order

No: Na$ ?/ )-yt tRGrLp

Additional trar (Adm.)Rqg,s

WNo: 3 , +8 RG/LP Dated: >, .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Budgam.
2. Secretary, Bar Counci! of lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President,DistrictBarAssociation, Budgam.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for informaUon

and also keeping record of the same.
7. Mr. Mohammad Shali Bhat, Advocate

......for information and necessary action.

Htrt,,

t

Addirional Res,"ry.,
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HIGII COIJRT OF JAMMU & I(ASHMIR AI\D LADAKII AT SRINAGAR
@rercbing powetr of Bor Cooncil uodcr Socdon 5E of thc Advocatcs Act, 196l)***

NOTIFICATION

No: I /RG'LP Dated: 
"r.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 infavourof:

IUs lqball Farooq
D/O Farooq Ahmad Bhat
R/o Kachgari Masjid, Near Krishna Flour Mill, Zaldagar, Tehsil & District
Srinagar

vide Notification No79 oI2022IRGILP Dated 24.02a022 has been declared

as Absolute/Final.

By Order

No: 37??', -8* RGILP

Copy forwarded to the:

1. Principal Disfrict and Sessions Judge, Srinagar.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Sdnagar for publication in the next issue of

Govemment Gazette.
4. President, J&K High Court BarAssociation, Srinagar.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the ofiicialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Ms.Iqball Farooq, Advocate

......for information and necessary action.

Additional Rrgistrar (Adm.)

Dated: z-.(,s.202s P' ffitt

Additionql Registrar (Adm.)

w ffirrt
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HIGH COI'RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Bxcrcising powcnr of Bar Couocil undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFICATION

No: !Vtr./,b,1 /RG/LP Dated: ry.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Kowsarah Khaliq
D/O Abdul Khaliq Bhat
R/O Nai Basti, Malangpora, Town Awantipora, Pulwama

vide Notification No.l617 Dated 11.03.2020 has been declared as

Absolute/Final.

By Order

Additional Rqgistrar (admJ

Dated:.>> .08.2023 
W MENo:74188-19 RG/LP

fonrarded to the: -

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Kowsarah Khaliq, Advocate

......for information and necessary action.

copy

1.
2.
3.

4.
5.

6.

7.

AdditionalRcgistrar (Adm.)w &rP
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HIGH COURT OF JAMMU & KASHTVIIR AND LADAKH AT SRINAGAR
@xercising powcrc of Bar Couocil undcr Scction 58 of thc Advocatcs Act' l'9,61)

***

NOTIFICATION

ysi l.r?6 4'9-rt /RG/LP Dated: D .08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohammad Tuyyab Malik
S/O lrshad Ahmad Malik
R/O Pamposh Colony, Taper Waripora, Tchsil Pattan, District Baramulla

vide Notification No.973 of 2022|RG/LP Datcd 27.07.2022 has been declared

as Absolute/Final.

By Order

strar (Adm.)

No: )Xfr6- 9"> RG/LP

forwarded to the: -

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohammad Tuyyab Malik, Advocate

......for information and necessary action.

Additional Rcei

Dated: t4.oa.zozs @ T

copy

1.
2.
3.

4.
5.

6.

7.

^dditiff;gistrar (Adm.
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HIGII COI'RT OF JAMMU & I(ASHMIR AIYD LADAKH AT SRINAGAR
@rercising powers of Bor couocit under Secdoo st of the edvocates Acq 196r)***

NOTIFICATION

No: t,r L\A,RG/LP Dated: L3. 08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 infavourof:

Mr. Mohammad Bekhtawar
S/O Showket Ahmad Nangrno
R/O Kachdoora, Tehsil & District Sbopian, pin Codel92303

vide Notification No.67 of 2o22tRGILp Dated 24.02.2022 has been declared
as Absolute/Fina!.

By Order

Additional strar (Adm.)

Irto.. 5t{o\ - lt RG/LP Dated: vl .08.2023 v
Copy fotwarded to the: -

l. Principal District and Sessions Judge, Shopian.2. Secretary, Bar Councilof lndia, New Delhi.3. Manager, Government Press, Srinagar for publicaUon in the next issue of
Govemment Gazette.

4. President, District BarAssociation,shopian.5. cPc e-courts High court of J&K and Ladakh, srinagar for uploading on
the offcialwebsite.

6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.

7. Mr. Mohammad Bakhtawar, Advocate
......for information and necessary action.

W

Additional Registrar (Adm.)tu, *{1*



20t

EIGH COURT OFJAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rercising powers of Blr cooocit urder sectior 5E of the Advocatcs Act, 196l)

**rl

NOTIFICATION

Noz rq*a l!-,> IRGTLP Dated: ,4 .08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favourof:

Mn Vidyansh Gupta
S/O Vinod Gupta
R/o 4l-P, Extn.l-A, Khoo wati Gali, Trikuta Nagar Tehsil Bahu District
Jammu

vide Notification Nos22 of 2021lRG Dated 31.03.2021 has been declared as
Absolute/Final.

By Order

Additional Registrar (Adm.)

Iyo.. )tity- /e RGILP Dated: T1 .08.2023

Copy forwarded to the: -

1. Principa! District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, J&K High Court BarAssociation, Jammu.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Ubrarian, High Court Wng Jammr.r/Srinagar for information

and also keeping record of the same.
7. Mn Vidyansh Gupta, Advocate

......for information and necessary action.

Wffi"

Additiong[ Registrar (Ad m.)w qqo
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IIIGH COURT OF JA]VIMU & KASHMIR AI\TD LADAKH AT SRINAGAR
@rerciclng powerr of Bar Couocil under Secdoo 5E of the Advocetos Act, l95l)***

NOTIFICATION

Dated: >?.08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Ms. Bazeekh Sehar
D/O Nazir Ahmad Tasgar
R/o Eid Gha road Bijbehara, Mohalla Friends corony Eid Gha, Tehsil
Bij behara, District Anantnag

vide Notification No92g of 2022lRGlLp Dated 27.072u2 has been

declared as Absolute/Final.

By Order

Additiona rar (Adm.)

l\to 318 >-' >A RctLP Dated: )4 .Oe.ZOZg

I Reeistw %tl*

Copy foruarded to the: .

1. Principal District and Sessions Judge, Anantnag.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publicaton in the next issue of

Govemment Gazette.
4. President, District BarAssociaUon,Anantnag.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Bazeekh Sehar, Advocate

......for information and necessary action.

No: tltl!' "t 1RGTLP

Additiongf,,Rggistrar (Adm.)wmq*
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EIGII COIJRT OF JAIVIMU & KASHMIR AIYD LADAKH AT SRINAGAR
@rercising powers of Ber Cooncil uoder Sccdoo 5E of the Advocetco Act, 196l)

**ri

NOTIFICATION

No: /?8, /RG'LP Dated: B .08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mn Rashid Mohi Ud Din Wani
S/O Ghulam Mohi Ud Din lVani
R/o Hamza colony saidpora, Tehsir Dangerpora sopore, District Baramulla

vide Notiftcation No.l369 of 2021/RGtLp Dated l7.tt.2o2t has been

declared as Absolute/Final.

By Order

Additional trar (Adm.)RJgis

w MoItlo b? gy8 - 3{ RGILP Dated:_2.08.2023
Copy forwarded to the: -

1. Principal District and Sessions Judge, Baramulla.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President,District BarAssociation, Baramulla.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mn Rashid Mohi Ud Din Wani, Advocate

......for informatlon and necessary action.

strar (Adm.)

E

Additio
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HIGH COI]RT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Dxcrcising powcn of Bar Council undcr Scction 58 of thc Advocatcs Act. 196l)

***

NOTIFICATION

No: llBt A.yt /RG/LP Dated: >r.08.2023
v

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Raifat Mushtaq
D/O Mushtaq Ahmad Shah
IVO Pandach, Tchsil & District Ganderbal, Pincodc l9f 20f

vide Notification No.lOl2 of 2O224RG/LP Dated 28.07.2022 has been

declared as Absolute/Final.

By Order

Additiona

Ato.. t+856- il RG/LP Dated: Y).08.2023

Copy fonrarded to the: -

1. Principal District and Sessions Judge, Ganderbal.
2. Secretary, Bar Council of lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Ganderbal.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Ms. Raifat Mushtaq, Advocate

......for information and necessary action.

I Rcgistrar (Adm.)

@Wy

Additional Rw cgistrar (Adm.)

m1,
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IIIGH COURT OF JAMMU & I(ASEMIR AI\D LADAKH AT SRINAGAR
@rercising powers of Bar councir under secdon sE of the Advoclt€s Acq 196r)***

NOTIFICATION

No: I Bv r"vr /RG/LP Dated: y, .08.2029

Provisiona! admission as an Advocate, granted under the Advocates
Act, 1961 in favourof:

Ms. Bisma Rouf
D/O Ab Rouf Bhat
R/o Khawja Gilgig Batapora, Tehsil sopore District Baramulla

vide Notification No.tfi)l of 2021/RG Dated 14.@.2o2t has been declared
as Absolute/Final.

By Order

1

2
3

4
5

6

7

No: 3tfl tt t . 51 RGILP Dated:

Copy forwarded to the: -

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Councilof lndia, New Dethi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Baramulla.
CPC +Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wng Jammur/Srinagar for information
and also keeping record of the same.
Ms. Bisma Rouf, Advocate

......for information and necessary action.

Additional Registrar (Adm.)

Additional Rcgistrar (Adm.)

vt.oe.zozg W rhgP

I

M /HFlv)
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HIGH COI.TRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Bxcrrising powcn ofBar Councit undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOT!FICATION

No: l? atArlRGlLP Dated: 73. 08.2023
V

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms.Iqra Amin
D/O Mohammad Amin Ganaic
R/O Ushkara, Kanli Bagh, Tehsil & District Baramulla

vide Notification No.755 Dated 30.12.2020 has been declared as

Absolute/Final.

By Order

Addi ona e strar (Adm.l

IUo: 5:tB$r--f? RG/LP Dated: >7 .0A.2023 v
forwarded to the: -

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Iqra Amin, Advocate

......for information and necessary action.

copy

1.

2.
3.

4.
5.

6.

7.

Additioq4l Registra r (Ad m.)wffio

v
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HIGH COI.IRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrrcising powerli of Ber Council undcr Scction 5t of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: l?8t /RG/LP Dated: Y7. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Irfan Yousf
S/O Mohammad Yousf
M S.D Colony Batmaloo Tchsil South, District Srinagar, Pincodc 190010

vide Notification No.59l oI2O22{RG/LP Dated 27.05.2022 has been declared

as Absolute/Final.

By Order

Additional cgistrar (Adm.)

Ato.. 3466" - 6a RG/LP Dated: v) .08.2023

fonrarded to the: -

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Irfan Yousf, Advocate

......for information and necessary action.

w'%(
copy

1.

2.
3.

4.
5.

6.

7.

I
Addition4[ Rcgistrar (Adm.)

W ffi">
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HIGH COI.'RT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
(Ercrcising powcrc of Bar Council undcr Scction 58 of tbc Advocatca Act, 196l)

***

NOTIFICATION

No: /16( 4h-t /RG/LP Dated: >t.08.2023
v

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Aakshi Gupta
D/O Rajcsh Kumar
R/O Sujmatna, Tehsil Ramsoo, District Ramban

vide Notification No.l790 of 2O22|RG/LP Dated ll.ll.202l has been

declared as Absolute/Final.

By Order

Additional rar (Adm.)

1

2
3

4
5

6

7

tlo: 31{(8 - qS Ro/LP Dated: E_.08.2023
Copy foruvarded to the: -

Principal District and Sessions Judge, Ramban.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the nexl issue of
Government Gazette.
President, District Bar Association, Ramban.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Aakshi Gupta, Advocate

......for information and necessary action.

Reeist

w %"

Addirion4f Rcgistrar (Adm.)w %qo
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@rcrcising powcrc of llar Council undcr Scction 58 of thc Advocatcs Act' 196l)

***

NOTIFICATION

No: ttt?l .1,-y> /RG/LP Dated: D.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Hanan Mehraj
S/O Mchraj Ul Din Bhat
R/O H.No 4l Iqbal Scctor Zaffran Colony Sempora, Tehsil Pantha Chowlq
District Srinagar

vide Notification No.585 of 20224RG/LP Datcd 27.05.2022 has been declared

as Absolute/Final.

By Order

Additiona I strar (Adm.)

llo; 34tlt?{-B} RG/LP Dated: Y3 .08.2023 t\
fonrarded to the: -

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Hanan Mehraj, Advocate

... ...for information and necessary action.

ffir\
copy

1.
2.
3.

4.
5.

6.

7.

t

Additionq.l Rcgistra r (Ad m.)w%ylf
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Dxcrrcisiog powcrs ofBar Council undcr Section 58 ofthe Advocatcs Act' 196l)

***

NOTIFICATION

No: / /RG/LP Dated: D. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mudassir Shahid Tak
S/O Shahid Hussain Tak
IVO Villagc Phagsoo, Tchsil Phagsoo, District Doda

vide Notification No.49l of 2021/RGILP Dated 07.06.2021has been declared

as Absolute/Final.

By Order

Additional

Ato.. 3A88t - ?t RG/LP Dated: >\ .08.2023

forwarded to the: -

Principal District and Sessions Judge, Bhaderwah.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Doda.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mudassir Shahid Tak, Advocate

......for information and necessary action.

Rggistrar (Adm.)w4Y
copy

1.

2.
3.

4.
5.

o.

7.

t

Additiona
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IIIGE COI'RT OF JA]VIMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@rercising powers of Bar councir under secdoo 5g of the Advocetes Act 196l)***

NOTIFICATION

No: 1?Df 1 nr> ,RG'LP Dated: >r. 08.2023
V

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favourof:

Mr. Syed Safeer Shah
S/O Syed Ilussain Shah
R/O Mirchimar, Mirgund, Tehsil pattan, District Baramulla

vide Notiftcation No.tt6 Dated tz.r0.20rg has been declared as
Absolute/Final.

By Order

Additional trar (Adm.)

No: Lffi|> -1 I RGILP Dated: >L .W.ZOZS
*

Copy forwarded to the: -

1. Principal District and Sessions Judge, Baramulla.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Baramulla.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the ofiicialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Syed Safeer Shah, Advocate

......for information and necessary action.

Regis

W M

egistrar (Adm.)Additiomlt

V



Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favourof:

Mn Farhat?afrar
S/O Zaftar Ahmad Khan
R/O Gulshan-aabad, Tehsil Charar-i-Sharief District Budgam

vide Notification Nollls Dated 17.03.20t6 has been declared as

Absolute/Final.

By Order

Additional Registrar (Adm.)

2t2

IIIGH COURT OF JAIVIMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@rercbing powers of Bar cooocit uoder secdoo sE of the Advocetes Acq 196r)***

NOTIFICATION

No:rrag 4n>> lRG/LP Dated: >).08.2023
(

1.9IUo.' 3*io" - 1.* RGTLP Dated: Y\ .OA.ZOZS

Copy forwarded to the: -

1. Principal District and Sessions Judge, Budgam.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Budgam.
5. CPC e-Courts High Court of J&K and Ladakh, Sdnagar for uploading on

the offcialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mn FarhatTaffar,Advocate

......for information and necessary action.

? kll

Additional Registrar (Adm.)

W 2fr,1g,,-t
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HIGH COURT OF JAMMU & KASHMIR AIID LADAKH AT SRINAGAR
(Excrrising powcrs of Bar Council undcr Scction 58 of thc Advocatcs Act, 196l)

***

NOTIFIGATION

No: /7 to 4rD rRGrLP Dated: >3. 08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favourof:

Mr. Jahangir Hassan
S/O Gulam Hassan Bhat
R/O Bemina Housing Colony, Receving Power Station Lane (Near Qadir
Mcat Shop), Srinagar

vide Notification No.90 Datcd 17.06.2019 has been declared as

Absolute/Final.

By Order

Additional "w,w
iro: 3?9 ',s. - lS RG/LP Dated: >\.0A.2023

forwarded to the: -

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Jahangir Hassan, Advocate

......for information and necessary action.

copy

1.

2.
3.

4.
5.

6.

7.

.l,ddition 

lBegist 
ra r (Ad m.)

/ryq.,
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HIGH COURT OF JAIIIMU & KASHMIR AIYD LADAKH AT SRINAGAR
@rercisirg powerr of Bar councir under secdoo sE of the Advocetes Acr, 196l)***

NOTIFICATtoN

No: tqlt lol,,) /RGrLP Dated: 't 3. 08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr.Ilishem Saleem
S/O Saleem Ur Rehman
R/O H.No.56, Syed Majid Colony, Gogoo, Humhama, District Budgam

vide Notification No.t3l0 of 2021lRG Dated t6.tlao2t has been declared
as Absolute/Final.

By Order

Additional strar (Adm.)

Irto; 3*1lb - >3 RG/LP Dated: 2_.08.2023
Copy forwarded to the: -

Principa! District and Sessions Judge, Budgam.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the offcialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Hisham Saleem, Advocate

......for information and necessary action.

W )tv
T

1

2
3

4
5

6

7

t

Addiriondles*wtm.)

D'
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HIGH COIIRT OF JAMMU & KASHMIR ATID LADAKH AT SRINAGAR
@xcrcising powcn of Ber Council undcr Scction 58 of thc Advocatcs Act, 1961)

***

NOTIFICATION

No: /? 1> 4 uD/RG/LP Dated: >} 08.2023
a

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Irshad Ahmad Khan
S/O Ab Rashied Khan
IUO Gulshanpora, Markundal, Tchsil Hajin, District Bandipora

vide Notification No.82 oI2O22|RG/LP Datcd 24.02.2022 has been declared

as Absolute/Final.

By Order

Additiona rar (Adm.

No: !7-9 >r . \ I RG/LP Dated:2L .O&.ZOZS

forvarded to the: -

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar lor information
and also keeping record of the same.
Mr.Irshad Ahmad Khan, Advocate

......for information and necessary action.

,*.#

copy

1.

2.
3.

4.
5.

6.

7.

strar (Adm.)AdditionailIlcsi

ffi*
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HIGH COURT OF JAMMU & I(ASIIMIR A}ID LADAKH AT SRINAGAR
@xerciriog powenr of Ber couocit ,*no;lsoction 5t of the Advocates Act, 196l)

NOTIFICATION

No: I q ,RG'LP Dated: *.08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 infavourof:

Mr. Umar Mushtaq Rather
S/O Mushtaq Ahmad Rather
R/o watelgam Rafiabad, Tehsil watergam District Baramuila

vide Notification No.892

Absolute/Final.

Ilated 17.10.201t has been declared as

By Order

Additional trar (Adm.)

1.
2.
3.

4.
5.

6.

7.

,vo, 3r\ar- -31 RG/IP Dated: >\ .08.2029

Copy forwarded to the: -

W ffiP
Principal District and Sessions Judge, Baramulla.
Secretiary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, srinagar for publication in the next issue of
Govemment Gazette.
President, Distdct BarAssociation, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge chief Librarian, High court wng Jammu/srinagar for informauon
and also keeping record of the same.
Mr. Umar Mushtaq Rathen Advocate

......for information and necessary action.

Additiog4l Registrar (Adm.)w Hyn



2t7

HIGH COURT OF JAMMU & I(ASIIMIR AI\D LADAKII AT SRINAGAR
@rerclsing powe^ of Ber couocit 

1oa;lsecton 
5E of oe Advocrtes Act, 196l)

NOTIFICATION

No: l\itr Jr.v! /RG/LP Dated: !3.08.2023
{

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Junaid Mohd Junaid
S/O Abdul Ahad
R/O Rajbagh colony, Ranil, Tehsil & District Ganderbal

vide Notification No39t Dated 0s.10.20I5 has been declared as

Absolute/Final.

By Order

Additional r (Adm )

Irlo.. }:t\\o -'1* RG/LP Dated: >\.Oe.ZOZg

Copy forwarded to the: -

1. Principal District and Sessions Judge, Ganderbal.
2. Secretary, Bar Council of lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District Bar Association, Ganderbal.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the ofricialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Junaid Mohd Junaid, Advocate

......for information and necessary action.

egistrar (Adm.)
^dditi:#A

ffiu$
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HIGH COURT OF JAMMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@rerciolng powers of Bar Coonclt under Seetion 5E of the Advocetes Act, 196l)***

NOTIFICATION

No:lhf ./ r,.r ,RGrLp Dated: rlt.08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 infavourot

Ms. Shivani Attri
D/O Tarsem Lal
R/O Syedporc, Tehsil-Nagri, District-IGthua

vide Notification Nol27 of 20221RG/LP Dated 25.02.2U22 has been declared
as Absolute/Final.

By Order

tr*\tiyaI Registrar (Adm.)
a

(

ito: )fiqB - SS RGTLP Dated: >\ .oe.zozg

Copy forwarded to the: -

1. Principal District and Sessions Judge, Kathua.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazefte.
4. President, District Bar Association, Kathua.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagarfor information

and also keeping record of the same.
7. Il[s. Shivani Attri, Advocate

......for information and necessary action.

,gy,"fl

Adfl itional Registrar (Adm.)rY C?ffi*
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HIGII COI'RT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
@rercising powerc of Bar courcit 

1o;r*secrton 
5E of the Adyocrtca Act, 196l)

NOTIFICATION

No: I ,RG'LP Dated: l}. 08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 infavourof:

Mn Qazi Suhaib
S/O Qazi Maroof Ahmad
R/o E.No.l9 Lane B Alamdar corony Rawalpora, Tehsil channapora
Natipora, District Srinagar,

vide Notification No.656 ol2o22tRGILp Dated 30.0s.2022 has been declared
as Absolute/Final.

By Order

Ad I Registrar (Adm.)T2
Alo: 34Q t- 6r RGTLP Dated: \\.OA.ZOZS

Copy fotwarded to the: -

1. Principal District and Sesslons Judge, Srinagar.2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, J&K High Court BarAssociation, Srinagar.5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mn Qazi Suhaib, Advocate

......for information and necessary action.

,%9P

Ad{itional Registrar (Adm.)1\/ ,-fuv1tt
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ITIGH COURT OFJAMMU & KASIIMIR AI\D LADAKH AT SRINAGAR
@rercisiog powcrs of Bar Council under Secdon 5t of the Advocatcs Act, 196l)***

NOTIFICATtoN

NO: ltl.,+.l,rrt /RG/LP Dated: >\ 08.2023
(

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Muzzafer Ahmad Naikoo
S/O Mohd Ramzan Naikoo
R/O Grand Aishmuqam, Shah Mohalla, District Anantnag

vide Notiftcation No.ss6 Dated 02.0t20I6 has been declared as
Absolute/Final.

By Order

Addifion
1V

Registrar (Adm.)

IUo + RG/LP Dated.' l\.08.2023
Copy forwarded to the: -

Principal District and Sessions Judge, Ananfirag.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Govemment Gazette.
President, District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Muzzafer Ahmad Naikoo, Advocate

......for information and necessary action.

tional Registrar (Adm.)

I ffi"
1

2
3

4
5

6

7

Ad

ffiq*
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HIGH COI'RT OF JAMMU & KASHMIR AIYD LADAKH AT SRINAGAR
(Ercrtisiog powcrc of tlar Council undcr Scction 58 of tbc Advocatcs Aca, 196l)

***

NOTIFICATION

No: lklqepLlB /RG/LP Dated: )E. 08.2023
\l

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Ananta Sharma
D/O Kulbhushan Kumar Sharma
R/O H.No 74, Mohalla Afgana Pacca Danga, Jammu

vide Notification No.l193 Datcd 24.02.2015 has been declared as

Absolute/Final.

By Order

Addi onaI Rcgistrar (Adm.)

ro; 5i{?> -tl RG/LP Dated: >\.08.2023

forwarded to the: -

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Ananta Sharma, Advocate

......for information and necessary action.

%rft
copy

1.

2.
3.

4.
5.

6.

7.

Additionval Rcgistrar (Adm.)

%lq*
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IIIGH COURT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
(Dxcrcisiog powcnr ofBar Councit undcr Scction 58 ofthc Advocetcs Act, l95l)

***

NOTIFICATION

No: [rQ? *l *r> /RGTLP Dated:B .08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Ikhlaq Hussain Shah
S/O Akram Hussain Shah
R/O Sanai, Tehsil Surankotc, District Poonch

vide Notification No.767 Datcd 01.03.2013 has been declared as

Absolute/Final.

By Order

Add o I egistrar (Adm.)

IVo;

copy

1.
2.
3.

4.
5.

6.

7.

RG/LP Dated: YV.OA.ZOZS lr5

fonrarded.to the: -

Principal District and Sessions Judge, Poonch.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr.Ikhlaq Hussain Shah, Advocate

......for information and necessary action.

Rcgistrar (Adm.)

t

Add itionalV ffirto
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Ercrcising powcn of llar Council undcr Scction 5E of thc Advocatcs Act' 196l)

**:t

NOTIFICATION

no: tdrrlllbanCn-P Dated: >t 08.2023
v

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Jasmccna Wahid
D/O Wahecd Malik
R/O Hanji Dantcr, District Anantnag

vide Notification No.l05l Dated 19.03.2014 has been declared as

Absolute/Final.

By Order

Ad ro I

No: l?9%- 38a.L RG/LP Dated: v9.08.2023

egistrar (Adm.)

/%En

1

2
3

4
5

6

7

Copy forwarded to the: -

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Siinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammuhsrinagar for information
and also keeping record of the same. :

Ms. Jasmccna Wahid, Advocate :

......for information and necessary action. i

Rcgistrar (Adm.)Ad tiona

'%f\1)
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HIGH COURT OF JAMMU & KASIIMIR AND LADAKH AT SRINAGAR
@rcrcising powcn of llar Council undcr Scction 58 of thc Advocatcs Act, l95l)

**:l

NOT!FICATION

No: tG"l -l*) ,RG/LP Dated: >?.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

i

Ms. Ankita Bhat i

D/O Varinder Bhat
IUO Nowabad Sunjuwan, Ncar Pooja Medical Storc, Tchsil & District
Jammu

vide Notification No.560 of 2021IRG/LP Datcd 03.07.2021has been declared

as Absolute/Final.

By Order

Ad tio I Registrar (Adm.)

No: 38 aol. lt RG/LP Dated:t3 .08.2023 )S

Copy forwarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publicption

Government Gazette. I

President, J&K High Court Bar Association, Jamrhu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Ankita Bhat, Advocate

......for information and necessary action.

gistrar (Adm.)

in the next issue of

4
5

6

7

Additio al Rc

q(t,t
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Dxcrrising powcrs of Bar Council undcr Scction 58 of thc Advocates Act' l95l)

***

NOTIFICATION

No: 6op ,l p* ,RG/LP Dated: vr.08.2023
I

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Tania Jamwal
D/O Jagdev Singh
IUO Udhampur, Jallandhar Fabricators Workshop, Near Dak Banglow,
Lowcr Trikuta Nagar, Tehsil & District Udhampur.

vide Notification No.668 of 2021lRG Datcd 05.07.2021has been declared as

Absolute/Final.

By Order

Ad trona strar (Adm.)

I\ro.' ?8ot y - 11 RG/LP Dated: 2l .08.2023
),)

forwarded to the: -

Principal District and Sessions Judge, Udhampur.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District BarAssociation, Udhampur.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Tania Jamwal, Advocate

......for information and necessary action.

t

tl
copy

1.
2.
3.

4.
5.

6.

7.

I Registrar (Adm.)Additiona

\/ Mq v\
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HIGH COIJRT OF JAMMU & I(ASHMIR AND LADAKH AT SRINAGAR
(Drcrcising powcnr ofBar Councit undcr Scction 58 ofthc Advocatcs Act' l95l)

***

NOTIFICATION

No: 6oD ln>t /RG/LP Dated:>3 .08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Irfan Hussain Bhat
S/O Abdul Rahman Bhat
R/0 Brah Ncar Jama Masjid, Tchsil Shangus, District Anantnag

vide Notification No.589 of 2O22|RG/LP Dated 27.05.2022 has been declared

as Absolute/Fina!.

By Order

No: frrb)' 4o Ra/LP

Gopy forwarded to the: -

addiTral Registrar (Adm.)

Dated: >r-.os.io; ,%Vf
1

2
3

4
5

6

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr.Irfan Hussain Bhat, Advocate

......for information and necessary action.

oov I Rcgistrar (Adm.)

v1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
@xcrcising powctt of Ber Council undcr Scction 58 of the Advocatcs Act, 196l)

***

NOTIFICATION

No: 6oe -/ rcn /RG/LP Dated: i.08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Gousia Nazir
D/O Nazir Ahmad Malik
R/O Zaffron Colony, Scmpora, Tchsil Pantha Chowk, District Srinagar

vide Notification No.1480 of 2DzlMDated 16.12.2021has been declared as

Absolute/Final.

By Order

a

No: fioht - Qtfl RG/LP Dated: >) .08.2023

forwarded to the: -

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Gousia Nazir, Advocate

......for information and necessary action.

otiz Registrar (Adm.)

ffitt
copy

1.

2.
3.

4.
5.

6.

7.

Adflition4l Rcgistrar (Ad m.)\./ z%li*



228

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Dxcrcising powcru of Bar Council under Scction 5t of thc Advocalcs Act, l95l)

***

NOTIFICATION

No: rjof .,/'-vl ,RGTLP Dated: >r.08.2023
U

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Ishfaq Ahamd Dar
S/O Abdul Razaq Dar
R/O Dar Mohalla, Watal Bagh, Tchsil Lar, District Gandcrbal

vide Notification No.952 o1202/RQDated27.07.2022 has been declared as

Absolute/Final.

By Order

Ad tro I cgistrar (Adm.)

1

2
3

4
5

6

7

No: ?Oo?i-lB RG/LP Dated: >> .08.2023

Gopy forwarded to the: -

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court \Mng Jammu/Srinagar for information
and also keeping record of the same.
Mr.Ishfaq Ahamd Dar, Advocate

......for information and necessary action.

I Rcgistrar (Adm.)

ffi*

Ad tiona

%v
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IIIGE COURT OF JAMMU & KASHMIR AI\ID LN)AKII AT SRINAGAR
@re,cisirg po,ers of Bar couocir ,*oo*"1*o- 5E of the Advocates Act, 196l)

NOTIFICATION

No: ,RG'LP Dated: D.08.2023

Provisiona! admission as an Advocate, granted under the Advocates
Act, 1961 in favourof:

Mr. Arpit Bharti
S/O Ajay Bharti Gupta
R/O E.No. 42, Ward No. 2, Tehsil R.9. pura, District Jammu -f glf02

vide Notification No.25 or2o22tRGILp Dated 2g.o22oz2 has been declared

as Absolute/Final.

By Order

Addition
\/

AdditionV

ffiy*
al Registrar (Adm.)

Illo.' Eo RGILP Dated: >3 .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Jammu.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, J&K High Court BarAssociation, Jammu.
5. CPC e'Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeping record of the same.
7. Mr. Arpit Bharti, Advocate

......for information and necessary action.

al Registrar (Adm.)

ffirtv)
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HIGH COURT OF JAMMU & I(ASHMIR AI\D LADAKH AT SRINAGAR
@rcrcising powen of Bar Couocil uoder Sectioo 58 of tte Advocates Act, f96f )***

NOTIFICATroN

No: b>) RG/LP Dated: D .08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favour of:

Mr. Suhail Mushtaq
S/0 Mushtaq Ahmad Shiekh
R/O Samboora Pampore, Tehsil & District pulwama

vide Notification No.663 of 2021/RG Dated os.o7.z02t has been declared as

Absolute/Fina!.

By Order

No: 8o6{. +? RG/LP Dated:

Copy forwarded to the: -

1. Principal District and Sessions Judge, Pulwama.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President, District BarAssociation, Pulwama.
5. CPC +Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagarfor information

and also keeping record of the same.
7. Mr. Suhail Mushtaq, Advocate

......for information and necessary action.

Registrar (Adm.)

AdQtignal Registrar (Adm.)

z.oYrors ffivt

Additional

&Yo
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HIGH COI'RT OF JAIYIMU & I(ASEMIR AI\D LADAKH AT SRINAGAR
@rercbirg powerr of Bor Council urder Secdoo 5E of the Advocates Acc, f 96f )***

NOTIFICATION

No: 1{o8 4 nyttRGrLP Dated: >t.08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 infavourof:

Mr. Sameer Ahmad Rather
S/O Mushtaq Ahmad Rather
R/O Chogal Pora, Damhal Hanjipora, District Kulgam

vide Notification No.l34z of 2021lRG Dated t7.ttao2t has been declared

as Absolute/Final.

By Order

Ad otraI egistrar (Adm.)

Illo.' \eo tr\.8o RGILP Dated: >! .08.2023

Copy forwarded to the: -

1. Principal District and Sessions Judge, Kulgam.
2. Secretrary, Bar Council of lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President,District BarAssociation,Kulgam.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information

and also keeping record of the same.
7. Mn Sameer Abmad Rather, Advocate

......for information and necessary action.

ouq2

/%F,$

al Reg[strar (Adm.)

ffiv
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(l)xcrcising powcnr of Bar Council undcr Scction 58 of thc Advocalcs Act' 196l)

***

NOTIFICATION

No: lf,o? *lpvt /RGTLP Dated: >L 08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Lalic Majid
D/O Abdul Majid Thakur
R/O Lethpora, Mohall Pcthpora,Tehsil Pamporc, District Pulwama

vide Notification No.600 of 2021lRG Datcd 05.07.2021has been declared as

Absolute/Final.

By Order

I Rcgistrar (Adm.)

Itlo.' }lo$t - 88 RG/LP

fonrarded to the: -

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Lalie Majid, Advocate

......for information and necessary action.

Rcgistrar (Adm.)

Additiona

Dated: ,lYOn
copy

1.

2.
3.

4.
5.

6.

7.

1

I
Addi ona

?,
$
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HIGH COI.'RT OF JAMMU & KASHMIR AI\D LADAKH AT SRINAGAR
(l)rcrcising powcn ofBar Council undcr Scclion 58 of lhc Advocotca Act' 196l)

***

NOTIFICATION

No: fic -lpo /RG/LP Dated: 7r.08.2023
v

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Rouf Ahmad Bhat
S/O Gh. Mohammad Bhat
R/0 Sugoo Handhama, Tchsil Imam Sahib, District Shopian

vide Notification No.505 of 2021/RG Datcd 3t.03.2021 has been declared as

Absolute/Final.

By Order

Ad Rcgistrar (Adm.)

Alo.' 38ole 4t RG/LP Dated: t4 .Oil.ZOZS
th

copy

1.

2.
3.

4.
5.

6.

7.

forrvarded to the: -

Principal District and Sessions Judge, Shopian.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Rouf Ahmad Bhat, Advocate

......for information and necessary action.

AdQitional Rcgistrar (Adm.)v ,q{;t

tio
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HIGH COI.IRT OF JAMMU & KASHMIR AI\ID LADAKH AT SRINAGAR
@rcrcicing powcnl of Bor Council undcr Scction 58 of tbc Advocatcs Act' 196l)

***

NOTIFICATION

No: lit 4 pa /RG/LP Dated: y).08.2023
(

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Ishfaq Farooq Shah
S/O Farooq a.hmad Shah
R/O Lal Pora, Lolab, District Kupwara

vide Notification No.92l Datcd 22.11.2019 has been declared as

Absolute/Final.

BY Qrder

Ad egistrar (Adm.)
tiy"' -y4tto: 3€o 77.lol RG/LP Dated: Yl .08.2023

forwarded to the: -

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr.Ishfaq Farooq Shah, Advocate

......for information and necessary action.

copy

1.

2.
3.

4.
5.

6.

7.

Adflitional Rcgistrar (Adm.)\/ .ffip



235

HIGH COURT OF JAMMU & I(ASHMIR AI{D LN)AKII AT SRINAGAR
@rerrcisiog powers of Bar Councll urder Scction 5t of the Advocates Act, l95l)***

NOTIFIGATION

No: ,RG'LP Dated:e3 . 08.2023

Provisional admission as an Advocate, granted under the Advocates
Act, 1961 in favourof:

Mn Nasir Qadir Malik
S/O Gh Qadir Malik
R/O Summer Bugh, Budgam, Tehsil B .ICPora, District Badgam

vide Notification No623 of 2021lRG Dated os.o7.2o2t has been declared as

Absolute/Final.

By Order

Addi rar (Ad

Itlo \9lo{ , >l aate Dated: >, .08.2023

Copy forwarded to the: -

1. Principa! District and Sessions Judge, Budgam.
2. Secretary, Bar Councilof lndia, New Delhi.
3. Manager, Govemment Press, Srinagar for publication in the next issue of

Govemment Gazette.
4. President,District BarAssociation,Budgam.
5. CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on

the officialwebsite.
6. lncharge Chief Librarian, High Court Wng Jammu/Srinagar for information

and also keeplng record of the same.
7. Mr. Nasir Qadir Malilq Advocate

......for information and necessary action.

Addi onalf,egis

ry
trar (Adm.)

a
'/
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HIGH COI.TRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Excrcising powcn ofBar Counci! undcr Scction 58 of thc Advocalcs Act, 196l)

***

NOTIFICATION

No: } /RG/LP Dated: y7.08.2023

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

, Ms. Saiqa Jan
D/O Mohd Khalil Paul
IVO New Airport Road, Humhama, Tehsil & District Budgam

vide Notification No.518 of 2021/RG Dated 08.06.2021 has been declared as

Absolute/Final.

By Order

1

2
3

4
5

6

7

Ad al Rcgistrar (Adm.)

Ato: 38ltl-% RG/LP Dated: tl .08.2023

Copy forwarded to the: -

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of lndia, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Saiqa Jan, Advocate

......for information and necessary action.

Additional Rcgistrar (Adm.)

tlz

v &tr-
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
([xcrcising ]xlwcn of Bar Counci! undcr Scction 58 of thc Advocatcs Acl, 196l)

***

NOTIFICATION

Noz l{n -/vrZ /RG/LP Dated: vr.08.2023
V

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Yawcr Mubarik Pccrrada
S/O Mohamad Mubarik Pccrzada
IVO Barzulla,Panjigam, District Bandipora

vide Notification No.l863 Dated 15.03.2018 has been declared as

Absolute/Final.

By Order

Ad Rcgistrar (Adm.)

Aro.' 38t>t - ZS RG/LP Dated: ?) .08.2023 qI
Copy fonvarded to the: -

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Councilof lndia, New Delhi.
Manager, Govemment Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the officialwebsite.
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Yawcr Mubarik Peerzada, Advocate

......for information and necessary action.

I Rcgistrar (Adm.)

\Y
1

2
3

4
5

6

7

Addit rona

hr




